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1 ANNEXURE 1

SCIENTIFIC STUDY RELATED TO
HEALTH & SAFETY OF RESIDENTS NEAR
BPCL-KOCHI REFINERY, KERALA, INDIA

STUDY REPORT SUBMITTED BY
EXPERT COMMITTEE

GOVERNMENT OF KERALA
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Chapter 1

FORMATION OF EXPERT COMMITTEE

Over the past few months, several petitions were brought to the notice of the
Government of Kerala through various offices by residents near Kochi Refinery
of Bharat Petroleum. The complaints were mainly on safety and health related
issues owing to alleged pollution in the vicinity of the BPCL-Kochi Refinery and
at its new project sites.

The Government Petitions Committee recommended the formation of a
committee for the scientific study of health and safety of the residents living
near BPCL Kochi Refinery. The Kerala LA Secretary vide letter No:21206/ Petition
A1/2018 dated 01/10/2019 and MD, KSIDC vide letter No: KSIDC/INFRA/63/272
dated 24.07.2020 has also recommended for the formation of the committee.

The Government of Kerala considered these recommendations of the Petitions
Committee, of Kerala Legislative Assembly and MD, KSIDC and vide GO (Ord)
No:669/2020/Industries, Thiruvananthapuram Dated 20/08/2020 (Annexure-1)
formed the expert committee presided over by the Secretary (Industries).

Members of the Expert Committee:
The committee was constituted with the following members:

1. Shri. APM Mohammed Hanish, IAS, Principal Secretary (Industries),
Government of Kerala (CHAIRMAN)

2. Prof. Shiva Nagendra, Professor, Civil Engineering Department, Indian
Institute of Technology (IIT), Chennai

3. Dr. R Venugopal, IPESS, Deputy Chief Controller, Petroleum & Safety
Organisation (PESO), Government of India

4. Dr. T Mukundan, Retd. Scientist-G, Associate Director (Materials), Naval,
Physical & Oceanographic Laboratory (NPOL)

5. Prof. Dr. V Sivanandan Achari, Professor and Director, School of
Environment Studies, Cochin University of Science & Technology (CUSAT).

6. Shri. S Suhas, IAS, District Collector, Ernakulam (Representative Revenue
Department)

7. Shri. Santosh Koshy Thomas, Managing Director, Kerala Industrial
Infrastructure Development Corporation (KINFRA)
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Chapter 2

PROCEEDINGS

The committee decided to deliberate on the issues as per schedule below :

Action Date
1. | Kochi Refinery site visit & First sitting 06 November 2020
2. | Second sitting at Kochi Refinery 04 December 2020
3. | Third sitting at Kochi Refinery 22 January 2021
4. | Draft Report submission 01 February 2021
5. | Final Report submission 15 February 2021

FIRST SITTING OF EXPERT COMMITTEE: 06 NOVEMBER 2020

As part of the first review on 06""November 2020, the Expert Committee visited
Kochi Refinery for detailed onsite verification and deliberations with various
stake holders of the Refinery to initiate the Scientific Study of the Health and
Safety of the Residents near Kochi Refinery.

Members present at the first sitting:

1.

Shri APM Mohammed Hanish, IAS, Principal Secretary (Industries),
Government of Kerala (CHAIRMAN)

Shri S Suhas, IAS, District Collector, Ernakulam (Representative Revenue
Dept)

Shri Santosh Koshy Thomas, Managing Director KINFRA

Further to travel restrictions, few members joined the review on video
conference. They are:

4,

Dr. R Venugopal, IPESS, Deputy Chief Controller, Petroleum & Safety
Organisation (PESO), Government of India

Prof Shiva Nagendra, Professor, CIVIL Engineering Dept, Indian Institute of
Technology (lIT), Chennai

Dr. T Mukundan, Retd. Scientist-G, Associate Director (Materials), Naval,
Physical & Oceanographic Laboratory (NPOL)
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7.

5

Prof. Dr. V Sivanandan Achari, Professor and Director, School of
Environment Studies, Cochin University of Science & Technology (CUSAT)

BPCL Kochi Refinery was represented by team led by Head of Kochi Refinery:

1.

oukWw

Shri. MR Subramoni lyer, Chief General Manager (i/c) & Head of Kochi
Refinery

Shri. Suresh John, Chief General Manager ( Engineering Projects & Contract
Management)

Shri. AN Sreeram, Chief General Manager (Petchem)

Shri. Kurian P Alapatt, Chief General Manager (Human Resources)

Shri. George Thomas, General Manager (Public Relations &Administration)
Shri. MK Ramachandran, General Manager 1/C (Health Safety &
Environment)

Shri. Sainath, Deputy General Manager (HSE- Environment)

Clarifications sought to BPCL Kochi Refinery :

e Waste generated by KR e Wind pattern

e Wind Data o Effluent quality

e Air Quality Data e Status of External Safety Audit
e VOC e (Quantitative Risk Assessment
e Distance

The following reports were also called for:

PwWwnNPRE

QRA report from M/s Bureau Veritas

MoEF Monitoring Report

PDPP Inspection Report by MoEF & CC, Integrated Regional Office Bengaluru
Hourly AAQMS report

Minutes of the meeting is attached as Annexure-2
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SECOND SITTING OF EXPERTCOMMITTEE:04 DECEMBER 2020.

The following members were present at the second sitting of the expert
committee at BPCL Kochi Refinery, Kundannur Office:

1.

Shri. APM Mohammed Hanish, IAS, Secretary (Industries), Government of
Kerala (CHAIRMAN)

Dr. R Venugopal, IPESS, Deputy Chief Controller, Petroleum & Safety
Organisation (PESO), Government of India

Prof. Dr. V Sivanandan Achari, Professor and Director, School of
Environment Studies, Cochin University of Science & Technology (CUSAT)
Shri. S Suhas, IAS, District Collector, Ernakulam (Representative Revenue
Department)

Shri. Santosh Koshy Thomas, Managing Director KINFRA

The following members joined the meeting online:

6.

Prof. Shiva Nagendra, Professor, CIVIL Engineering Dept, Indian Institute of
Technology (lIT), Chennai

Dr. T. Mukundan, Retd. Scientist-G, Associate Director (Materials), Naval,
Physical & Oceanographic Laboratory (NPOL)

Also present at the meeting were:

8.
9.

Shri. Jose Kurian, Asst GM (KSIDC)
Shri Suresh Kumar, Deputy Collector (LA)

Kochi Refinery was represented by the team led by Head of Kochi Refinery :

1.
2.

Nouvsew

8.

Shri MR Subramoni lyer, Chief General Manager (i/c) & Head (Kochi Refinery)
Shri Suresh John, Chief General Manager ( Engineering Projects & Contract
Management)

Shri. AN Sreeram, Chief General Manager (Petchem)

Shri. Chacko M Jose, Chief General Manager (Operations)

Shri. Kurian P Alapatt, Chief General Manager (Human Resources)

Shri. George Thomas, General Manager (Public Relations &Administration)
Shri. MK Ramachandran, General Manager |/C (Health Safety &
Environment)

Shri. Sainath, Deputy General Manager (HSE- Environment)

Minutes of the meeting attached as Annexure 3

6 of 22




14

THIRD & FINAL SITTING OF EXPERT COMMITTEE: 22 JANUARY 2021

The following members were present at the third and final sitting of the
committee at BPCL Office, Kundannur, Maradu:

1. Shri. APM Mohammed Hanish, IAS, Principal Secretary (Industries),
Government of Kerala (CHAIRMAN)

2. Dr. R Venugopal, IPESS, Deputy Chief Controller, Petroleum & Safety
Organisation (PESO), Government of India

3. Shri. S Suhas, IAS, District Collector, Ernakulam (Representative Revenue
Department)

4. Shri. Santosh Koshy Thomas, Managing Director KINFRA

The following members joined the meeting online:

5. Prof. Dr. V Sivanandan Achari, Professor and Director, School of
Environment Studies, Cochin University of Science & Technology (CUSAT)

6. Prof. Shiva Nagendra, Professor, CIVIL Engineering Dept, Indian Institute of
Technology (lIT), Chennai

7. Dr. T. Mukundan, Retd. Scientist-G, Associate Director (Materials), Naval,
Physical & Oceanographic Laboratory (NPOL)

Also present at the meeting were:

8. Shri. Jose Kurian, Asst GM (KSIDC)
9. Shri Suresh Kumar, Deputy Collector (LA)

BPCL (Kochi Refinery) team was led by Executive Director of Kochi Refinery:

10. Shri Sanjay Khanna, Executive Director ( Kochi Refinery)

11. Shri Suresh John, Chief General Manager (Projects Procurement)

12. Shri Kurian P Alapatt, Chief General Manager (Human Resources)

13. Shri Sriram S, Chief General Manager (Engg. Projects and Contracts
Management)

14. Shri George Thomas, General Manager (Public Relations &Administration)

15. Shri. MK Ramachandran, General Manager |/C (Health Safety &
Environment)

16. Shri Ravi K, General Manager (Reliability)

17. Shri Sainath, Deputy General Manager (HSE- Environment)

Minutes of the meeting attached as Annexure 4
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SITE VISIT

The committee visited the Refinery Units including the new project sites on 06"
November 2020 to assess the statutory compliances and verify the current
situation of the Refinery vis-a-vis the concerns raised in the petitions. After the
site visit, the Refinery Management Committee made a presentation about
Kochi Refinery, the ongoing projects and the measures taken to mitigate Health,
Safety and Environment issues. The detailed findings and observations are
presented in Chapter 3.
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Chapter 3

FINDINGS OF THE STUDY:

BPCL KOCHI REFINERY

Kochi Refinery, is a Petroleum Refinery of Bharat Petroleum Corporation Limited
(BPCL), a Central Public Sector Undertaking, contributing to the State economy
for over 5 decades from its inception in 1966, by ensuring the availability of
petroleum fuels.

Presently, BPCL Kochi Refinery is at the centre of the petrochemical initiative of
Government of Kerala (GoK) that envisages provision of feedstock for various
units at the GoK’s Petrochemical Park, a major Make in India project, which has
the potential of transforming Ambalamugal as the petrochemical hub of South
India.

Formerly known as Cochin Refineries Limited, Kochi Refinery was established in
1966 with a capacity of 50,000 barrels per day as a joint venture in collaboration
with Phillips Petroleum Corporation, USA. Later renamed as Kochi Refineries
Limited it was merged with Bharat Petroleum Corporation Limited (BPCL) in
2006. With a capacity of 310,000 barrels per day, Kochi Refinery is today the
largest PSU refinery in India. It is Located at Ambalamugal, near Kochi. The
product portfolio includes petrochemical feed-stocks and specialty products in
addition to its range of fuels. Govt. of Kerala holds 0.83% stake in the company.

The products of this refinery include Liquefied Petroleum Gas, Naphtha, Motor
Spirit, Kerosene, Aviation Turbine Fuel, High Speed Diesel and Asphalt. Specialty
products for the domestic markets include Benzene, Toluene, Food Grade
Hexane, Propylene, Special Boiling Point Spirit, Mineral Turpentine Qil, Sulphur,
Petcoke and Hydrogen.

The Refinery is certified for its Integrated Management System (IMS) by
M/s Bureau Veritas Certification for Quality Management System - ISO
9001:2015, Environment Management System - ISO 14001:2015 and
Occupational Health & Safety Management System - 1ISO 45001:2018.

The Refinery has Crude Oil receipt facilities consisting of Single Point Mooring
(SPM) and associated shore tank farm and is equipped to receive crude oil in

9 of 22



10

Very Large Crude Carriers (VLCCs). The refinery has facilities to evacuate
products to the consuming centres through road, rail and ships through
pipelines. All oil marketing companies in the area are fed from Kochi Refinery
through pipelines. Kochi Refinery caters to the fuel demand of Kerala, parts of
Tamil Nadu and Karnataka. The BPCL installation at Irumpanam is connected to
the refinery via pipelines and is the major product distribution centre of the
refinery. A 300 km long pipeline connects the refinery to various consumption
points in Tamil Nadu such as Coimbatore and Karur. Pipeline facility is also
available for supplying ATF to the terminal at Cochin International Airport.

With the availability of feedstock from the Petrochemical Units that are coming
up at Kochi Refinery, the Kerala Government plans to set up a Petrochemical
Park in the vicinity. The company embarked on petrochemical ventures
following the recent expansion and modernization of the refinery at a cost of
16,500 Crores. KINFRA is setting up the Petrochemical Park where
small/medium investors are expected to set up downstream industrial units.

The committee examined Health, Safety and Environment compliance of the
Refinery and the findings are as given below:

1. STATUTORY COMPLIANCES

The committee verified the compliances to the statutory requirements from the
regulatory authorities viz, PESO, F&B, CPCB, KSPCB, PNGRB and OISD norms
related to health, safety and environment.

e Details of compliances, approvals and licenses is enclosed as Annexure 5.

o Details of identification of HSE Hazards and mitigation measures adopted
by the Refinery is enclosed as Annexure -6
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2. INDUSTRY SPECIFIC IMPACT AND MANAGEMENT

2. 1 ENVIRONMENT

Potential sources for environmental impact associated with the operations of
BPCL Kochi Refinery include the following:

Emissions to atmosphere

Handling and disposal of process water
Handling of hazardous materials and waste
d. Noise from machinery

o oo

2.1 (a) Emissions to Atmosphere
Flue Gases

Flue gas emissions of CO,, NO,, SO, CO and Particulate Matter (PM) to the
atmosphere during Petroleum refining results from the combustion of oil and
gas in gas turbines, boilers, engines and process heaters for power, steam
and heat generation. BPCL Kochi Refinery has taken earnest measures by
installing combustion air pre-heaters to increase furnace efficiency,
optimization of furnace operations, high thermal efficiency heater designs
with control systems, prevention of condensation of exhaust gas on surface,
regular cleaning of heating surface (soot blowing) for liquid fuel or mixed
firing, stack monitoring, low NO, burners etc.

The committee observed that as per the directive of KSPCB, the refinery has
installed Continuous Ambient Air Quality Monitoring Stations (CAAQMS) at
various locations. The CAAQMS are linked to Kerala State Pollution Control
Board and CPCB servers for real-time monitoring of data. The furnace stacks
of the Refinery are also directly connected to the CPCB & KSPCB servers for
real time monitoring. Further, manual sampling is also done through a third
party agency and regular reports are sent to the statutory bodies. The
CAAQMS reports for the last three months were detailed at the presentation
made to the committee.

e The locations of the AAQMS in and around the refinery has been
enclosed as Annexure-7
e Annual summary report of the CAAQMS is attached as Annexure-8
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Venting and Flaring

Venting and flaring are important operational and safety measures used in
the refinery particularly during non-routine operational periods such as start
up or shutdown, malfunction or upsets as a means of safely disposing of
vapours/gases. Hydrocarbons are emitted from emergency process vents
and safe valve discharges in BPCL Kochi Refinery, these are routed through
the Knockout drums and are flared.

For planned start-up and shutdown flare-gas recovery system is used. During
non-emergency, releases excess gas from the process vent is recovered or
controlled and the volume of gas to be flared is minimized.

Fugitive Emissions

Fugitive emissions in BPCL Kochi Refinery occurs from leaking of piping,
valves, connections, flanges, pump seals, floating roofs, storage tanks, gas
conveyance systems, compressor seals, pressure relief valves. A structured
leak-detection prevention and repair programme (LDAR) is practiced in Kochi
Refinery based on systematic reviews of P & IDs, identifying streams and
equipment. BPCL-Kochi Refinery is prioritizing their monitoring with vapour
detection followed by maintenance/replacement of components as
required. Fugitive emission valves and seal-less, canned pumps and VOC
meters (fixed type) are installed in critical areas.

On examination of the daily average readings, it was observed that data from
one of the CAAQMS station, had exceeded the annual average limits a few
times in 2019, though it met the norms as per the annual average limits
specified by the KSPCB. BPCL confirmed that internal inspections were
carried out when it exceeded the limits, however no specific cause was
identified for the deviation. No deviations are reported by the station in the
year 2020.

BPCL has confirmed that monitoring would be continued in 2021 also. They
would look for any deviations during the dry season period ending in May
2021 and in case of any reported deviation, a study will be conducted
internally and suitable corrections would be carried out if required.

Oxides of Sulphur (SO,)
The elemental Sulphur generated in the Refinery is recovered through a
Sulphur Recovery Unit which has an efficiency of 99.9%. Sulphur Oxide (SOy)
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and H,S may be emitted from boilers, heaters and other process units such
as SRU, FCCU, flares, waste water stripping units and uncondensable off-gas
systems.

Table: Annual Average Air Quality Data From Designated Sampling Stations of BPCL, Kochi
Refinery ( Year-2019)

Parameter SO, NOy co Benzene NMHC PM 10 PM 2.5

Units pg/m? | pg/md | mg/m? | pg/m? ppm pg/m? ug/m?
Limits 50.0 | 40.0 - 5.0 - 60.0 40.0
DHDS 446 | 257 1.4 0.6 0.4 62.9 32.1
MO* 12.15 | 30.69 | 0.83 0.58 0.74 68.21 35.25
Colony 6.29 | 22.83 | 0.68 0.33 1.70 54.99 30.99
CCR 592 | 13.69 | 0.74 0.00 0.39 43.51 13.89
CISFQ* | 24.43 | 19.75 | 0.86 2.20 1.32 66.21 22.77

MO*(Marketing Office), CISF Q*(CISF Quarters)

BPCL Kochi Refinery has adopted recovery of sulphur from tail gases using
high-efficiency SRUs and they have installed scrubbers with caustic soda and
amine solution to treat flue gases. The monitoring of SOy in the Refinery
premises reveals that the SOy levels are within the permissible limits.

Particulate Matter
In large sources of particulate matter emissions, such as FCCU catalyst
regeneration sections, BPCL KR has installed high-efficiency air pollution
control devices like:

e Electrostatic precipitators

e Primary/Secondary cyclones

e Tertiary stage separators

e C(Closed Coke Handling systems

With the above technologies BPCL KR is able to control particulate matter to
the permissible daily limit of 60 micro gram / m® for PM 2.5 and 100
microgram / m3 for PM 10.

The committee observed variations in PM 10 and PM 2.5 in the data provided
by BPCL for CAAQMS located at the periphery of the refinery. BPCL
representatives clarified that the particulate matter emissions at the
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CAAQMS located at the periphery of the refinery is primarily on account of
the heavy traffic near this CAAQMS. General traffic and LPG vehicles plying
in that area contribute to this during dry season. Vehicular traffic at project
sites is also a contributor to this variation.

As a measure to reduce the LPG truck transport movement in refinery area,
BPCL has undertaken a project for laying a pipeline up to Palakkad LPG
Terminal and the work is in progress. The project is expected to be completed
by October 2021. To control particulate matter, other additional measures
deployed by BPCL include increasing frequency of watering and cleaning of
the Roads to minimize the dust generation from traffic in the refinery area.

2.1 (b) Handling and Disposal of Process Water

The refinery has segregated effluent collections, treatment and RO based
recycling facility. It has four effluent treatment plants where the process
water is treated to meet the norms. The details submitted were scrutinized
by the Committee and was found to be meeting with MOEF&CC norms.

2.1 (c) Handling of Hazardous Materials and Waste

Refinery generates hazardous waste that includes spent catalysts and oily
sludge. Hazardous wastes are disposed through recyclers or through KSPCB
approved common Treatment, Storage and Disposal facility (TSDF).

2.1 (d) Noise from Machinery

The principle sources of noise in the Petroleum Refining facilities include
large rotating machines such as compressors and turbines, pumps, electric
motors, air coolers, blowers, fans and heaters. Noises may be generated
during pressure release through flaring or steam valves. In most of the areas
acoustic dampening hoods are provided to control noise within the
permissible limits. Noise level is being monitored regularly by Kochi Refinery
and is found to be within the permissible limits.

Green Cover

During the site visit, the Refinery team expressed that efforts to increase the
green cover is continuing with each expansion and new project as per
stipulations. It is observed that Kochi Refinery is maintaining the required green
cover of 33 % of plant area as per the Environment Clearance guidelines. The
Refinery has 243 acres of green cover that includes the 40 acres of land
earmarked in PDPP Project, and approx. 50 acres of land is being developed
inside the Refinery as part of the IREP project.
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Rainwater Harvesting Pond

The Refinery at Kochi is spread over thousand five hundred acres. The refinery
area includes a rainwater harvesting pond approximately 20 acres with a water
storage capacity of 3.0 Lakh M2 and an eco-park spread over approximately 6.0
Acres with a multitude of fully grown trees, rare herbs and plants that attract
migratory birds. There are 3 butterfly parks in the Refinery. Environment
initiatives of the Refinery include storage, use and reuse of water. The effluent
treatment plants meet the MINAS standards.

e Measures adopted by the Refinery for protection of environment and
monitoring programs is attached as Annexure-9

2.2 HEALTH

The committee examined the complaints received on health grounds in the
recent past. It was observed that very few complaints were received and they
could not be linked directly to the operations of the Refinery. The committee
also referred to the studies done by the District Medical Officer based on the
directions of the Kerala State Human Rights Commission in 2018. The report of
this study did not highlight any health / respiratory issues on account of
pollution from the refinery. The committee also examined the medical reports
of the employees working inside the Refinery as per the Factories Act & Rules.
No adverse health issues were observed in the reports.

e Measures adopted by Kochi Refinery for protection of health of
stakeholders is attached as Annexure 10.

e Community welfare and CSR activities pertaining to Health care initiatives
by Kochi Refinery are enclosed as Annexurel1.

2.3 SAFETY

Safety Measures Adopted in BPCL Kochi Refinery

Safety aspect of BPCL Kochi Refinery are considered during design stage,
meeting the international standards with respect to safe separation distance,
process safety management, proper selection of material of construction, safety
relief system, proper handling, storage and dispatch system.

15 of 22



16

Emphasis is given for:

Process Hazard Analysis (QRA, RRA, HAZOP etc), Work permit system, hot
work, incident reporting and investigation, work at height, confined space
entry, energy isolation, scaffold safety, behavior based safety,
management of change, job safety analysis, etc.
Mutual aid scheme is implemented with nearby industries.
Emergency Response and Disaster Management Plan (ERDMP) is also in
place and is approved by PNGRB. Mock drills (both onsite and offsite) are
conducted.
Safety measures in the Refinery is looked after by a dedicated group of
personnel and headed by a senior management executive in the rank of
GM, who in turn reports to the top management executive.
The Refinery has its own dedicated fire-fighting facilities which include
equipment, a well-trained fire-fighting crew available 24X7 inside the
plant. The firefighting facilities have been designed in accordance with the
OISD STD-116.
Fire-fighting facilities of Kochi Refinery is designed for fighting two
simultaneous major fires anywhere in the complex.
Hydraulic Platform for fire-fighting and rescue operations at heights.
Mandatory Personal Protective Equipment are provided and used inside
the Refinery
Automatic fire-fighting systems installed in the refinery include:
o Automatic Actuated Rim seal Detection & Suppression System for
external floating roof tanks
o Automatic Water Spray for Pressurized storages including LPG /
Hydrogen, Automatic deluge water spray system,
o High Volume Long Range (HVLR) monitor in other parts of the
facilities.
Evaluation of potential for vapour accumulation in storage tank and
implementation of prevention and control techniques (example Nitrogen
blanketing in Benzene and Naphtha tanks).
Providing early warning system such as pressure monitoring of gas and
liquid conveyance systems in addition to smoke and heat detection of
fires.
Portable Equipment like Portable Gas detectors, Explosive meter, Oxygen
meter, Hand operated siren, Safe walk roof top ladder, emergency
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lighting, portable mega phone, various leak plugging gadgets, oil
dispersants and oil adsorbents, lifting jacks (for rescue of trapped
workers), are available in the Refinery.

Based on the Government Petitions Committee recommendation, BPCL
conducted the Quantitative Risk Assessment (QRA) Study was conducted
by an independent Agency, M/s Bureau Veritas Industrial Services (India)
Pvt. Ltd.

The findings of the study indicate that the risks associated with the
Industry are within the acceptable range and is confined within the
Refinery boundary only. The QRA Report is attached as Annexure -12

The committee has observed that the criteria stipulated by Petroleum Safety
Explosives Organization (PESO), Oil Industry Safety Directorate (OISD), Factories
& Boilers and State and Central Pollution Control Boards have been complied by
the Refinery. The committee also sought confirmation whether the Refinery has
taken requisite statutory approvals /amendments before implementing any
modifications / alterations. The Company affirmed the same. Safety distances
mentioned in Petroleum Rules 2002 and OISD norms are maintained by the
Refinery and the statutory authorities verified the same before granting the
respective licenses under various statutes.

External Safety Audits:

PESO conducted Safety Audit of the Refinery in 2016 and the compliance
has been submitted by BPCL. Report attached as Annexure -13

Oil Industry Safety Directorate (OISD) conducts audit every three years.
OISD also conducts surprise safety checks in every year. Compliance
reports are submitted regularly. Report attached as Annexure -14

The Department of Factories and Boilers, Govt. of Kerala conducts a
priority inspection every year and recommendations are given to the
refinery. Compliance reports are submitted regularly. Report attached as
Annexure -15

Internal Safety Audit is carried out every year and the recommendations
are implemented. Electrical and Non Electrical Safety audits and Fire
audits are also carried out once in 3 years.

Compliances of recommendations suggested by various statutory bodies
are attached as Annexure 16, 17 & 18

Measures adopted by Kochi Refinery for ensuring safety of stakeholders is
attached as Annexure-19
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2.4. LAND ACQUISITION

Kochi Refinery has confirmed that land acquired so far has been for various
developmental projects of Kochi Refinery on a need basis. The details of land
acquisitions by Kochi Refinery are listed in Annexure 20

Kochi Refinery has maintained natural boundaries. BPCL has submitted that they
are not authorized to acquire land for any reason other than for approved
projects and no new projects have been envisaged for BPCL at its Refinery at
Kochi for the time being or in the near future.

The petitioners have repeatedly expressed that they are not against Kochi
Refinery or against any expansion project of Kochi Refinery. The main concerns
they have raised are on environment pollution and unsafe surroundings, due to
lack of safety distance and green belt leading to difficulty of life and property,
which they have explained as the premise for joint petitions for additional
acquisition of an approximate area of 350 acres around the Refinery.

Google map of Refinery layout and infrastructure with boundary demarcations
is attached as Annexure 21
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Chapter 4

CONCLUSION& RECOMMENDATIONS

The committee has studied the points raised in the petitions in detail and had
made a site visit of Refinery facilities. The committee also examined the reports
and submissions made by BPCL in compliance to various stipulations of
statutory/regulatory bodies for environment clearances and licenses.

As a Public Sector Undertaking BPCL has to submit and publish regular reports
of compliance to various State and Central Statutory Authorities. For the
Refinery to operate, these compliances and approvals have to be repeated as
part of renewal of all licenses periodically after inspections by statutory bodies.
Kochi Refinery maintains the statutory compliances as stipulated by various
regulatory bodies.

BPCL authorities have shared all information as required by the committee and
facilitated the committee’s site visit to ascertain the facts. Copy of all the
approvals and reports have been furnished by BPCL and these are attached
along with this report as follows:

Content Reference
1. | GO for formation of Expert Committee Annexure-1
2. | Minutes of the meeting of Expert Committee review at | Annexure 2
Kochi Refinery, 06 November 2020
3. | Minutes of the meeting of Expert Committee review at | Annexure 3
Kochi Refinery, 04 December 2020
4. | Minutes of the meeting of Expert Committee review at | Annexure 4.
Kochi Refinery, 22 January 2021
5. | Details of compliances, approvals and licenses Annexure -5
6. | Details of identification of HSE Hazards and mitigation | Annexure-6
measures adopted by the Refinery
7. | The locations of the AAQMS in and around the refinery Annexure-7
Annual summary report of the CAAQMS Annexure-8
9. | Measures adopted by the Refinery for protection of | Annexure -9
environment and monitoring programs
10. | Measures adopted by Kochi Refinery for protection of | Annexure 10.
health of stakeholders
11. | Community welfare and CSR activities pertaining to | Annexure -11
Health care initiatives by Kochi Refinery
12. | The QRA Report Annexure -12

®
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13. | PESO Safety Audit Report Annexure -13
14. | Oil Industry Safety Directorate (OISD) audit Report Annexure -14
15. | Department Factories and Boilers, Govt. of Kerala priority | Annexure-15
inspection report

16. | Compliances of recommendations suggested by F&B Annexure-16
17. | Compliances of recommendations suggested by PESO Annexure-17
18. | Compliances of recommendations suggested by OISD Annexure -18

19. | Measures adopted by Kochi Refinery for ensuring safety | Annexure -19
of stakeholders
20. | The details of land acquisitions by Kochi Refinery Annexure-20
21. | Google map of Refinery layout and infrastructure with | Annexure-21
boundary demarcations

Statutory bodies such as PESO, F&B, CPCB and KSPCB have verified the safety
distances to be maintained as stipulated by the Petroleum Rules 2002, OISD
norms and Environment Act & Rules. Safety distances were regulated by the
concerned statutory bodies and the licenses have been issued as per the
statutes.

The petitioners have put up a demand for acquisition of approximately 350 acres
of land around the periphery of the Refinery for green belt development
maintaining a natural boundary with the Refinery. The petitioners have put up
claims that does not tally with the existing conditions. Inside the Refinery, 33%
of the plant area is required to be maintained as green cover and it is observed
that Green Cover is maintained at more than the required area. For new projects
under development, the green cover is being developed and maintained as per
the EC guidelines. The company has submitted the reports showing the same.

Recommendations:

e Surrounding population (including all strata of society) has to be made
aware of the safety precautions to be taken in the event of any mishap
within the Refinery

e BPCL Refinery team and the District Administration has to join hands for
conducting targeted mass awareness programmes for the general public.

e Minimize SO, emissions through desulphurization of fuels, to the extent
feasible; or by directing the use of high-sulphur fuels to units equipped
with SO4 emission controls.

e Benzene vapour recovery system shall be installed at the benzene truck
loading facilities.
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e Flare management plan to be prepared and implemented considering the
following :

@)

0 O O ©O

O

Implementing source gas reduction measures to the maximum
extent possible

Using efficient flare tips

Avoiding malfunctions of flare due to flame-off

Optimization of size and number of burner nozzles

Maximum flare combustion efficiency by controlling and optimizing
flare fuel/steam flow-rates.

Minimizing flaring from purges and pilots without compromising
safety through measures including the installation of purge gas
reduction devices, flare gas recovery systems (mainly for
continuous and predictable releases, Upstream knock-out drum,
soft seat valve technology — as appropriate; conservation of pilots,
use of inert purge gas and diversion of flows into the Refinery gas
distribution network.)

Using a reliable pilot auto ignition system

Installing high integrity pressure protection systems - where
appropriate- to reduce over pressure events and avoid / reduce
flaring situations

Minimize flame lift (flash-off) and flame-lick (flash-back)
Minimizing liquid carry over and entrainment in the gas —flare
stream with suitable separation systems

Implementing burner maintenance plan and replacement
programme to ensure continuous maximum flare efficiency
Metering flare gas on a monthly basis in the interest of pollution
evaluation mainly in terms of CO; and SO, as well as released heat
which is an indirect estimation of Green House Gas (GHG)
emissions.

With the implementation of the above recommendations the concerns
about light and heat radiation effects will be taken care of.

e It has been verified that the emission monitoring is conducted by trained
individuals following suitable and appropriate monitoring and record
keeping. It is recommended that :

@)

Monitoring data should be analyzed and reviewed at regular
intervals and compared with operating standards so that any
necessary corrective actions can be taken by the BPCL
management.
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o In order to improve the management of fugitive emissions from the
entire petroleum refinery applicability and implementation of
Fence-line monitoring of Benzene concentration may be examined
at the confined area in ARU / Aromatic Storage Tank area according
to internationally recognized methodologies (such as USEPA 40,
CFR 63, Sub-part CC- National emissions standards for hazardous
air-pollutants from Petroleum Refineries).

1l recommendations stipulated from time to time by various statutory
odies namely Petroleum Explosives and Safety Organization, Oil Industry
afety Directorate, Central & State Pollution Control Board, Factories &
loilers Department, Government of Kerala shall be complied by BPCL and
il reports thereof to be submitted within stipulated timelines.

jased on the licenses issued and the verifications during periodic
-enewals, the health, safety and environment norms as applicable to a
Refinery unit as per State and Central statutory stipulations have been
met by BPCL Kochi Refinery. Committee recommends that these shall be
continuously maintained by BPCL without any deviations for ongoing /
future projects.

¥
-

APM Mohammed Haneesh, IAS,
Principal Secretary (Industries),Government of Kerala

W
Dr. R Venugopal, IPESS,
ssor, Indian Institute of Technology, Dy. Chief Controller of Explosives,

C ai Ke
&

Q‘/

Dr. T Mukundan, Prof’Dr. V Sivanandan Achati
Retd. Scientist-G, Professor & Director, School of Environment Studies,
iate Director {Materials), NPOL Cochin University of S¢j nology, Kochi

S Suhgs1AS, Santosh Koshy Thomas

jistrict Collector, Ernakulam Managing Director, (KINFRA)

22 of 22



23 ANNEXURE 2
Real Time Data Acquisition And Monitoring

Site Name: BHARAT PETROLEUM CROPORATION LTD- KOCHI REFINERY
Report: Custom Report
From Date: 2021/03/01 00:00:00 To Date : 2021/04/01 12:00:24

Description Stack_IREP_Process_6 IFLS_001_FCCU_Regenerator_Stack-NOx_U
Prescribed Standards 0-350
Maximum Data 10.72
Minimum Data 0.42
Geometric Mean 5.84
Median 4.49
Standard Deviation 2.79
Maximum Value At Time 2021-03-02 13
Minimum Value At Time 2021-03-25 17
Valid Data Points 753
Total Data Points 757
Data Availability % 99.47%

Stack _IREP_Process_6_IFLS_001_FCCU_Regenerator_Stack-NOx_U

1 2021-03-01 00 10.41
2 2021-03-01 01 10.32
3 2021-03-01 02 9.68
4 2021-03-01 03 9.83
5 2021-03-01 04 9.58
6 2021-03-01 05 9.30
7 2021-03-01 06 8.90
8 2021-03-01 07 9.06
9 2021-03-01 08 9.16
10 2021-03-01 09 9.67
11 2021-03-01 10 9.75
12 2021-03-01 11 10.35
13 2021-03-01 12 10.49
14 2021-03-01 13 10.09
15 2021-03-01 14 10.57
16 2021-03-01 15 10.68
17 2021-03-01 16 10.34
18 2021-03-01 17 10.34
19 2021-03-01 18 10.27
20 2021-03-01 19 10.27
21 2021-03-01 20 10.24
22 2021-03-01 21 10.02
23 2021-03-01 22 10.37

24 2021-03-01 23 10.11
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26
27
28
29
30
31
32
33
34
35
36
37
38
39
40
41
42
43
44
45
46
47
48
49
50
51
52
53
54
55
56
57
58
59
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61
62
63
64

65

2021-03-02 00
2021-03-02 01
2021-03-02 02
2021-03-02 03
2021-03-02 04
2021-03-02 05
2021-03-02 06
2021-03-02 07
2021-03-02 08
2021-03-02 09
2021-03-02 10
2021-03-02 11
2021-03-02 12
2021-03-02 13
2021-03-02 14
2021-03-02 15
2021-03-02 16
2021-03-02 17
2021-03-02 18
2021-03-02 19
2021-03-02 20
2021-03-02 21
2021-03-02 22

2021-03-02 23
2021-03-03 00
2021-03-03 01
2021-03-03 02
2021-03-03 03
2021-03-03 04
2021-03-03 05
2021-03-03 06
2021-03-03 07
2021-03-03 08
2021-03-03 09
2021-03-03 10
2021-03-03 11
2021-03-03 12
2021-03-03 13
2021-03-03 14
2021-03-03 15
2021-03-03 16

Stack _IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

10.14
10.06
9.90
9.70
9.14
8.47
8.54
8.81
9.25
9.76
10.51
10.23
10.27
10.72
10.25
10.25
9.77
9.33
9.73
9.98
9.98
9.91
9.12
8.93
9.01
8.63
8.49
8.27
8.32
8.32
8.35
8.46
8.76
9.32
9.59
9.86
9.25
9.53
9.88
9.87

9.48
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2021-03-03 18
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2021-03-05 00
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2021-03-05 04
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2021-03-05 06
2021-03-05 07
2021-03-05 08
2021-03-05 09

Stack _IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

9.17
8.91
9.13
9.10
9.13
9.12
9.12
8.95
8.96
8.74
8.34
7.72
7.58
7.42
7.78
8.33
8.48
9.16

9.26
9.64
9.34
8.60
8.74
8.70
8.58
8.64
8.79
8.57
8.49
8.09
7.92
8.14
8.20
8.08
7.90
7.85

7.69
7.64
7.41
7.88
8.22
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2021-03-07 02
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Stack IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U
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8.95
8.38
8.14
8.58
8.69
8.44
8.49
8.62
8.86
8.68
8.36
8.43
8.28
7.99
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7.77
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8.09
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9.20
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7.45
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8.79
8.36



190
191
192

193
194
195
196
197
198
199
200
201
202
203
204
205
206
207
208
209
210

211
212
213
214
215
216
217
218
219
220
221
222
223
224
225
226
227
228
229
230

2021-03-08 21
2021-03-08 22

2021-03-08 23

2021-03-09 00
2021-03-09 01
2021-03-09 02
2021-03-09 03
2021-03-09 04
2021-03-09 05
2021-03-09 06
2021-03-09 07
2021-03-09 08
2021-03-09 09
2021-03-09 10
2021-03-09 11
2021-03-09 12
2021-03-09 13
2021-03-09 14
2021-03-09 15
2021-03-09 16

2021-03-09 17

2021-03-09 18
2021-03-09 19
2021-03-09 20
2021-03-09 21
2021-03-09 22
2021-03-09 23
2021-03-10 00
2021-03-10 01
2021-03-10 02
2021-03-10 03
2021-03-10 04
2021-03-10 05
2021-03-10 06
2021-03-10 07
2021-03-10 08
2021-03-10 09
2021-03-10 10
2021-03-10 11
2021-03-10 12
2021-03-10 13

Stack _IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

8.76
8.54
8.53

8.45
8.41
8.36
8.31
7.99
7.86
7.85
8.26
8.47
8.86
8.78
8.88
9.80
9.38
9.19
9.10
8.87
8.85

8.49
8.96
9.26
9.04
8.92
8.68
8.50
8.60
8.66
7.92
8.09
8.15
8.19
8.41
9.10
9.44
9.52
8.60
9.59
9.51



231
232
233
234
235
236
237
238
239
240
241
242
243
244
245
246
247
248
249
250
251
252
253
254
255
256
257
258
259
260
261
262
263
264
265
266
267
268
269
270
271

2021-03-10 14
2021-03-10 15
2021-03-10 16
2021-03-10 17
2021-03-10 18
2021-03-10 19
2021-03-10 20
2021-03-10 21
2021-03-10 22
2021-03-10 23
2021-03-11 00
2021-03-11 01
2021-03-11 02
2021-03-11 03
2021-03-11 04
2021-03-11 05
2021-03-11 06
2021-03-11 07
2021-03-11 08
2021-03-11 09
2021-03-11 10
2021-03-11 11
2021-03-11 12
2021-03-11 13
2021-03-11 14
2021-03-11 15
2021-03-11 16
2021-03-11 17
2021-03-11 18
2021-03-11 19
2021-03-11 20
2021-03-11 21
2021-03-11 22
2021-03-11 23
2021-03-12 00

2021-03-12 01
2021-03-12 02
2021-03-12 03
2021-03-12 04
2021-03-12 05
2021-03-12 06

Stack _IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

9.64
9.38
9.37
9.25
9.13
8.57
8.64
8.82
9.10
9.02
9.37
9.16
8.62
8.34
8.35
8.42
8.21
8.95
9.37
9.91
9.93
9.74
9.67
9.79
8.43
7.57
5.84
4.85
4.44
4.46
4.85
4.81
4.74
4.50
4.22
4.13
4.37
4.25
4.27
4.17
4.34



272
273
274
275
276
277
278
279
280
281
282

283

284
285
286
287
288
289
290
291
292
293
294
295
296
297
298
299
300
301

302
303
304
305
306
307
308
309
310
311
312

2021-03-12 07
2021-03-12 08
2021-03-12 09
2021-03-12 10
2021-03-12 11
2021-03-12 12
2021-03-12 13
2021-03-12 14
2021-03-12 15
2021-03-12 16
2021-03-12 17
2021-03-12 18

2021-03-12 19
2021-03-12 20
2021-03-12 21
2021-03-12 22
2021-03-12 23
2021-03-13 00
2021-03-13 01
2021-03-13 02
2021-03-13 03
2021-03-13 04
2021-03-13 05
2021-03-13 06
2021-03-13 07
2021-03-13 08
2021-03-13 09
2021-03-13 10
2021-03-13 11
2021-03-13 12

2021-03-13 13
2021-03-13 14
2021-03-13 15
2021-03-13 16
2021-03-13 17
2021-03-13 18
2021-03-13 19
2021-03-13 20
2021-03-13 21
2021-03-13 22
2021-03-13 23

Stack IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

4.38
4.62
4.18
3.31
4.18
4.36
4.84
5.44
4.48
417
2.91

2.42

1.86
1.82
1.40
1.49
1.15
1.27
1.45
1.51
1.35
1.48
1.54
1.84
1.77
2.05
2.03
2.15
2.88
2.96

3.36
3.44
3.74
3.59
3.71
3.60
3.99
4.05
4.48
4.23
4.49



313
314
315
316
317
318
319

320
321
322
323
324
325
326
327
328
329
330
331
332
333
334
335
336
337
338
339
340
341
342
343
344
345
346
347
348
349
350
351
352
353

2021-03-14 00
2021-03-14 01
2021-03-14 02
2021-03-14 03
2021-03-14 04
2021-03-14 05

2021-03-14 06

2021-03-14 07
2021-03-14 08
2021-03-14 09
2021-03-14 10
2021-03-14 11
2021-03-14 12
2021-03-14 13
2021-03-14 14
2021-03-14 15
2021-03-14 16
2021-03-14 17
2021-03-14 18
2021-03-14 19
2021-03-14 20
2021-03-14 21
2021-03-14 22
2021-03-14 23
2021-03-15 00
2021-03-15 01
2021-03-15 02
2021-03-15 03
2021-03-15 04
2021-03-15 05
2021-03-15 06
2021-03-15 07
2021-03-15 08
2021-03-15 09
2021-03-1510
2021-03-15 11
2021-03-1512
2021-03-1513
2021-03-15 14
2021-03-15 15
2021-03-15 16

Stack _IREP_Process 6 IFLS 001_FCCU_Regenerator Stack-NOx_U

4.44
4.69
4.29
4.66
4.38
4.51
4.24

4.19
4.38
4.58
4.46
4.58
4.73
4.67
4.59
4.36
4.36
4.13
4.23
4.30
4.36
4.37
4.26
4.18
4.29
4.11
4.26
4.03
4.36
4.16
4.18
4.04
4.09
3.88
4.05
4.02
4.18
3.97
4.21
4.13
4.13



354
355
356
357
358
359
360
361
362
363
364
365
366
367
368
369
370
371
372
373
374
375
376
377
378
379
380
381
382
383
384
385
386
387
388
389
390
391

392

393
394

2021-03-1517
2021-03-1518
2021-03-1519
2021-03-15 20
2021-03-15 21
2021-03-15 22
2021-03-15 23
2021-03-16 00
2021-03-16 01
2021-03-16 02
2021-03-16 03
2021-03-16 04
2021-03-16 05
2021-03-16 06
2021-03-16 07
2021-03-16 08
2021-03-16 09
2021-03-16 10
2021-03-16 11
2021-03-16 12
2021-03-16 13

2021-03-16 14
2021-03-16 15
2021-03-16 16
2021-03-16 17
2021-03-16 18
2021-03-16 19
2021-03-16 20
2021-03-16 21
2021-03-16 22
2021-03-16 23
2021-03-17 00
2021-03-17 01
2021-03-17 02
2021-03-17 03
2021-03-17 04
2021-03-17 05
2021-03-17 06
2021-03-17 07

2021-03-17 08
2021-03-17 09

Stack IREP_Process 6 _IFLS 001_FCCU_Regenerator_Stack-NOx_U

4.13
417
4.13
4.05
4.23
4.31
4.25
4.18
4.23
4.19
4.18
3.92
3.89
3.84
4.03
3.93
4.29
4.14
4.53
4.26
4.17
4.04
4.15
4.02
4.33
4.03
4.21
4.15
4.17
4.12
4.11
4.05
3.99
3.89
3.96
4.01
3.82
4.12

4.30

4.49
4.34



395
396
397
398
399
400
401
402
403
404
405
406
407
408
409
410

411
412
413
414
415
416
417
418
419
420
421
422
423
424
425
426
427
428

429
430
431
432
433
434
435

2021-03-17 10
2021-03-17 11
2021-03-17 12
2021-03-17 13
2021-03-17 14
2021-03-17 15
2021-03-17 16
2021-03-17 17
2021-03-17 18
2021-03-17 19
2021-03-17 20
2021-03-17 21
2021-03-17 22
2021-03-17 23
2021-03-18 00
2021-03-18 01

2021-03-18 02
2021-03-18 03
2021-03-18 04
2021-03-18 05
2021-03-18 06
2021-03-18 07
2021-03-18 08
2021-03-18 09
2021-03-18 10
2021-03-18 11
2021-03-18 12
2021-03-18 13
2021-03-18 14
2021-03-18 15
2021-03-18 16
2021-03-18 17
2021-03-18 18

2021-03-18 19

2021-03-18 20
2021-03-18 21
2021-03-18 22
2021-03-18 23
2021-03-19 00
2021-03-19 01
2021-03-19 02

Stack IREP_Process 6 _IFLS 001_FCCU_Regenerator Stack-NOx_U

4.49
4.01
412
3.95
3.83
3.84
4.23
3.76
4.10
3.82
4.12
3.88
4.04
3.97
3.98
3.78

3.95
3.73
3.75
3.74
3.51
3.60
3.85
3.94
3.90
3.97
4.22
4.44
3.97
4.05
4.06
3.99
3.92
4.16

4.10
4.03
3.75
3.90
3.02
3.73
3.51



436
437
438
439
440
441
442
443
444
445
446
447
448
449
450
451
452
453
454
455
456
457
458
459
460
461
462
463
464
465
466
467
468
469
470
471
472
473
474
475
476
477

2021-03-19 03
2021-03-19 04
2021-03-19 05
2021-03-19 06
2021-03-19 07
2021-03-19 08
2021-03-19 09
2021-03-19 10
2021-03-19 11
2021-03-19 12
2021-03-19 13
2021-03-19 14
2021-03-19 15
2021-03-19 16
2021-03-19 17
2021-03-19 18
2021-03-19 19
2021-03-19 20
2021-03-19 21
2021-03-19 22
2021-03-19 23
2021-03-20 00
2021-03-20 01
2021-03-20 02
2021-03-20 03
2021-03-20 04
2021-03-20 05
2021-03-20 06
2021-03-20 07
2021-03-20 08
2021-03-20 09
2021-03-20 10
2021-03-20 11
2021-03-20 12
2021-03-20 13
2021-03-20 14
2021-03-20 15
2021-03-20 16
2021-03-20 17
2021-03-20 18
2021-03-20 19
2021-03-20 20
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3.59
3.29
3.66
3.49
3.68
3.79
3.92
3.97
4.23
3.76
3.77
3.56
3.61
3.60
3.55
3.65
3.71
3.55
3.59
3.48
3.48
3.38
3.25
3.38
3.23
3.63
3.36
3.49
3.33
3.68
3.53
3.73
3.54
3.73
3.39
3.37
3.49
3.24
3.12
3.37
3.12
3.21



478
479
480
481
482
483
484
485
486
487
488
489
490
491
492
493
494
495
496
497
498
499
500

501

502
503
504
505
506
507
508
509
510
511
512
513
514
515
516
517
518

2021-03-20 21
2021-03-20 22
2021-03-20 23
2021-03-21 00
2021-03-21 01
2021-03-21 02

2021-03-21 03
2021-03-21 04
2021-03-21 05
2021-03-21 06
2021-03-21 07
2021-03-21 08
2021-03-21 09
2021-03-21 10
2021-03-21 11
2021-03-21 12
2021-03-21 13
2021-03-21 14
2021-03-21 15
2021-03-21 16
2021-03-21 17
2021-03-21 18
2021-03-21 19
2021-03-21 20

2021-03-21 21
2021-03-21 22
2021-03-21 23
2021-03-22 00
2021-03-22 01
2021-03-22 02
2021-03-22 03
2021-03-22 04
2021-03-22 05
2021-03-22 06
2021-03-22 07
2021-03-22 08
2021-03-22 09
2021-03-22 10
2021-03-22 11
2021-03-22 12
2021-03-22 13
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3.15
3.47
3.29
3.19
3.27
3.14
3.10
2.88
3.12
3.27
3.58
3.56
3.33
3.35
3.44
3.31
3.63
3.54
3.64
3.39
3.32
3.25
3.66

3.34

3.20
3.52
3.47
3.21
3.24
3.28
3.36
3.00
3.26
3.28
3.35
3.21
3.16
3.43
3.78
3.64
3.52



519

520
521
522
523
524
525
526
527
528
529
530
531
532
533
534
535
536
537

538
539
540
541
542
543
544
545
546
547
548
549
550
551
552
553
554
555
556
557
558
559

2021-03-22 14

2021-03-22 15
2021-03-22 16
2021-03-22 17
2021-03-22 18
2021-03-22 19
2021-03-22 20
2021-03-22 21
2021-03-22 22
2021-03-22 23
2021-03-23 00
2021-03-23 01
2021-03-23 02
2021-03-23 03
2021-03-23 04
2021-03-23 05
2021-03-23 06
2021-03-23 07

2021-03-23 08

2021-03-23 09
2021-03-23 10
2021-03-23 11
2021-03-23 12
2021-03-23 13
2021-03-23 14
2021-03-23 15
2021-03-23 16
2021-03-23 17
2021-03-23 18
2021-03-23 19
2021-03-23 20
2021-03-23 21
2021-03-23 22
2021-03-23 23
2021-03-24 00
2021-03-24 01
2021-03-24 02
2021-03-24 03
2021-03-24 04
2021-03-24 05
2021-03-24 06
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3.69

3.52
3.44
3.17
3.55
2.78
3.37
2.68
3.49
2.87
3.55
2.72
3.25
2.60
3.06
2.64
3.13
3.16
3.65

3.42
3.36
3.27
3.32
3.28
3.31
3.46
3.21
3.59
3.24
3.25
2.92
3.20
2.83
2.86
2.60
2.78
2.39
2.77
2.23
2.80
2.28



560
561
562
563
564
565
566
567
568
569
570
571
572
573
574
575
576
577
578
579
580
581
582
583
584
585
586
587
588
589
590
591
592
593
594
595
596
597
598
599
600

2021-03-24 07
2021-03-24 08
2021-03-24 09
2021-03-24 10
2021-03-24 11
2021-03-24 12
2021-03-24 13
2021-03-24 14
2021-03-24 15
2021-03-24 16
2021-03-24 17
2021-03-24 18
2021-03-24 19
2021-03-24 20
2021-03-24 21
2021-03-24 22
2021-03-24 23
2021-03-25 00
2021-03-25 01
2021-03-25 02
2021-03-25 03
2021-03-25 04
2021-03-25 05
2021-03-25 06
2021-03-25 07
2021-03-25 08
2021-03-25 09
2021-03-25 10
2021-03-25 11
2021-03-25 12
2021-03-25 13
2021-03-25 14
2021-03-25 15

2021-03-25 16
2021-03-25 17
2021-03-25 18
2021-03-25 19
2021-03-25 20
2021-03-25 21
2021-03-25 22
2021-03-25 23
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2.93
2.47
2.89
2.50
2.86
2.59
3.16
2.82
2.96
2.68
2.86
2.59
2.64
2.45
2.43
2.50
2.55
2.49
2.52
2.75
2.72
2.76
2.62
2.88
2.62
3.21
2.87
3.39
3.21
3.46
3.06
3.39
3.07
2.81
0.42
2.07
2.12
2.23
1.83
2.00
1.87



601
602
603
604
605
606
607
608
609

610

611
612
613
614
615
616
617
618
619
620
621
622
623
624
625
626
627
628

629
630
631
632
633
634
635
636
637
638
639
640
641

2021-03-26 00
2021-03-26 01
2021-03-26 02
2021-03-26 03
2021-03-26 04
2021-03-26 05
2021-03-26 06
2021-03-26 07
2021-03-26 08
2021-03-26 09

2021-03-26 10
2021-03-26 11
2021-03-26 12
2021-03-26 13
2021-03-26 14
2021-03-26 15
2021-03-26 16
2021-03-26 17
2021-03-26 18
2021-03-26 19
2021-03-26 20
2021-03-26 21
2021-03-26 22
2021-03-26 23
2021-03-27 00
2021-03-27 01
2021-03-27 02
2021-03-27 03

2021-03-27 04
2021-03-27 05
2021-03-27 06
2021-03-27 07
2021-03-27 08
2021-03-27 09
2021-03-27 10
2021-03-27 11
2021-03-27 12
2021-03-27 13
2021-03-27 14
2021-03-27 15
2021-03-27 16
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1.75
1.81
1.95
1.91
1.97
1.94
2.03
2.10
2.15

2.24

2.12
2.15
1.59
1.75
1.38
1.58
1.59
1.71
1.40
1.78
1.66
1.93
1.61
1.93
1.60
1.66
1.52
1.53

1.66
1.63
1.71
1.74
1.81
1.90
1.89
1.96
1.71
1.67
1.62
1.73
1.61



642
643
644
645
646

647
648
649
650
651
652
653
654
655
656
657
658
659
660
661
662
663
664
665
666
667
668
669
670
671
672
673
674
675
676
677
678
679
680
681
682

2021-03-27 17
2021-03-27 18
2021-03-27 19
2021-03-27 20

2021-03-27 21

2021-03-27 22
2021-03-27 23
2021-03-28 00
2021-03-28 01
2021-03-28 02
2021-03-28 03
2021-03-28 04
2021-03-28 05
2021-03-28 06
2021-03-28 07
2021-03-28 08
2021-03-28 09
2021-03-28 10
2021-03-28 11
2021-03-28 12
2021-03-28 13
2021-03-28 14
2021-03-28 15
2021-03-28 16
2021-03-28 17
2021-03-28 18
2021-03-28 19
2021-03-28 20
2021-03-28 21
2021-03-28 22
2021-03-28 23
2021-03-29 00
2021-03-29 01
2021-03-29 02
2021-03-29 03
2021-03-29 04
2021-03-29 05
2021-03-29 06
2021-03-29 07
2021-03-29 08
2021-03-29 09
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1.58
1.79
1.85
2.14
1.96

2.05
1.76

NA

NA

NA

NA
2.60
2.34
2.54
3.44
4.95
5.35
6.03
5.94
6.26
6.40
6.61
6.48
6.34
6.36
6.31
6.33
6.85
7.34
7.48
7.69
7.61
7.56
7.41
7.64
7.84
7.69
7.49
7.84
7.81
7.84



683
684
685
686
687
688
689
690
691
692
693
694
695
696
697
698
699
700
701
702
703
704
705
706
707
708
709
710
711
712
713
714
715
716
717
718

719

720
721
722
723

2021-03-29 10
2021-03-29 11
2021-03-29 12
2021-03-29 13
2021-03-29 14
2021-03-29 15
2021-03-29 16
2021-03-29 17
2021-03-29 18
2021-03-29 19
2021-03-29 20
2021-03-29 21
2021-03-29 22
2021-03-29 23
2021-03-30 00
2021-03-30 01
2021-03-30 02
2021-03-30 03
2021-03-30 04

2021-03-30 05
2021-03-30 06
2021-03-30 07
2021-03-30 08
2021-03-30 09
2021-03-30 10
2021-03-30 11
2021-03-30 12
2021-03-30 13
2021-03-30 14
2021-03-30 15
2021-03-30 16
2021-03-30 17
2021-03-30 18
2021-03-30 19
2021-03-30 20
2021-03-30 21
2021-03-30 22

2021-03-30 23
2021-03-31 00
2021-03-31 01
2021-03-31 02
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7.62
8.32
8.25
8.50
8.17
8.66
8.40
8.26
8.09
8.49
8.14
8.28
8.41
8.57
8.50
8.37
7.94
8.02
8.19
8.25
8.20
8.37
8.41
8.56
8.60
8.47
8.44
8.24
8.28
8.04
8.31
8.16
8.46
8.30
8.42
8.37

8.46

8.41
8.50
8.55
8.84



724
725
726
727
728
729
730
731
732
733
734
735
736
737

738
739
740
741
742
743
744
745
746
747
748
749
750
751
752
753
754
755

756
757

2021-03-31 03
2021-03-31 04
2021-03-31 05
2021-03-31 06
2021-03-31 07
2021-03-31 08
2021-03-31 09
2021-03-31 10
2021-03-31 11
2021-03-31 12
2021-03-31 13
2021-03-31 14
2021-03-31 15
2021-03-31 16

2021-03-31 17
2021-03-31 18
2021-03-31 19
2021-03-31 20
2021-03-31 21
2021-03-31 22
2021-03-31 23
2021-04-01 00
2021-04-01 01
2021-04-01 02
2021-04-01 03
2021-04-01 04
2021-04-01 05
2021-04-01 06
2021-04-01 07
2021-04-01 08
2021-04-01 09

2021-04-01 10

2021-04-01 11
2021-04-01 12
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8.81
8.94
8.81
8.72
8.60
8.62
8.30
8.25
8.26
8.25
8.16
8.32
8.41
8.44

8.43
8.21
8.30
7.98
8.35
8.19
8.42
8.18
8.48
8.15
8.19
7.94
8.05
7.64
7.91
7.84
8.14
8.10

8.22
9.34
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S ECO LABS

’ l ’ (Food Quality / Watcr | Enviponmental Testing Lab)

3 A : ISO 9001:2015, 1SO 45001:2018 Certified organisation
n pursait of quality Approved 'A’ grade Lab by Kerala State Pollution Control Board

Accredited Lab by NABL as per ISO 17025:2017 (Cert No: TC-7114)
Recognised Lab by Ministry of Environment, Forests & Climate Change (Gowt. of India) as per E (P) Act 1986

IREP STACK EMISSION MONITORING REPORT FOR THE MONTH OF MARCH 2021

Page 1 of 2
Report No.: EEL/LR/21/10500/195 Issued To:
Issue Date : April 05, 2021 M/s. Bharat Petroleum Corporation Ltd.
Kochi Refinery
Ambalamugal, Kochi.
Customerref.  : WO. No. 4600813223 dt 17.09.2019
. Sampling done by : Lab field Technicians
Sample Particulars: Stack Emission Sample
Sampling source : Stack Emission
SL Stack Name Date of Time of Lab Sample receipt form Ref. Sample Analysis | Analysis
No. Monitoring | Monitoring | Identification No. with date receiving starting | completion
code Date Date Date
PFCCU
1 R 04.03.21 I1.00AM | S/03/025 |SRF/S/03/025 dt.04.03.21 | 04.03.21 | 05.03.21 | 08.03.21
egenerator
2 |SRUIIITrain A | 05.03.21 11.00AM | S/03/033 |SRF/S/03/033 dt. 06.03.21 | 05.03.21 | 06.03.21 | 08.03.21
3 |SRUNITrainB | 05.03.21 1.00PM §/03/034 |SRF/S/03/034 dt. 06.03.21 | 05.03.21 | 06.03.21 | 08.03.21
4 |CDuU 08.03.21 12.00PM | S§/03/043 |SRF/S/03/043 dt. 08.03.21 | 08.03.21 | 09.03.21 | 12.03.21
5 |PFCCU Heater 08.03.21 2.00PM S/03/044 |SRF/S/03/044 dt. 08.03.21 | 08.03.21 | 09.03.21 | 12.03.21
6 |DCU-2 16.03.21 12.30PM | S/03/093 |SRF/S/03/093 dt. 16.03.21 16.03.21 | 17.03.21 | 20.03.21
7 |HRSG4 23.03.21 12.00PM | S/03/147 |SRF/S/03/147 dt.23.03.21 | 23.03.21 | 24.0321 | 26.03.21
8 |VGO-HDT 23.03.21 2.00PM S/03/148 |SRF/S/03/148 dt. 23.03.21 | 23.03.21 | 24.03.21 | 26.03.21
_. DHDT 30.03.21 1.00PM S$/03/193 [SRF/S/03/193 dt. 30.03.21 | 30.03.21 | 31.03.21 | 03.04.21
10 |UBI12 31.03.21 12.00PM | §/03/194 |SRF/S/03/194 dt.31.03.21 | 31.03.21 | 01.04.21 05.04.21
11 |UB13 31.03.21 2.30PM S/03/195 |SRF/S/03/195 dt. 31.03.21 | 31.03.21 | 01.04.21 05.04.21

Instruments used for Monitoring
Stack Monitoring kit, Make: ECOTECH INSTRUMENTS, Model: ESS 100, 1D No.: EEL/SMK/01

Flue Gas Analyzer, Make : E-Instruments, Model : 1100-1, ID No.: EEL/FGA/01

" This test report shall not be reproduced except in full, without the written permission of the laboratory. * The liability of the laboratory is
to the extent of the testing charges received. * The above results are related only to the sample (s) submitted for testing and should not
be used for advertisement, litigation etc. * The sample will be disposed after 15 days from the date of issue of test report.

Eco Tower, Opp. Metro Pillar No. 544, Janatha Junction., Palarivattom, Kochi - 682 025.
Ph: 0484-4042556, Fax: 4052445 Email: lab@envirodesigns.in  Web: www.envirodesigns.in
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K& £CO LABS
V¥, A ‘% ‘
(Food Quality / Water / Enviponmental Testing Lab)
; 1on
O il By oty fa%r?}%oe; ?195:;3;3?.:1358311(2;9;2 g?af:f gilcl}tjgg;lgnﬁml B??:rd;fﬂd) TC-T114
ited Lab by NABL as per ISO 17025:2017 (Cert No: TC-
IREP STACK Er\ﬂ;ssgmedmmm% mmﬁ@nwmﬁpmﬁﬁm*W#%PM%ﬁﬂﬁﬁ’ .
. ‘ Page 2 of 2
Report No.: EEL/LR/21/10500/195
Sample Particulars: Stack Emission Sample
SI. | Stack Name Date Temp | Flow rate (Nm/hr) | PM SO2 NOx co (Ni+ V) H,S
No. (OC) Results Limit | (mg/Nm’) | (mg/Nm®) | (mg/Nm®) | (mg/Nm’) (mngm’) (mg/Nm’)
1 |SRU Il TrainA | 05.03.21 171 92309 | 92500 NA 424.73 90.51 76.25 NA BDL
2 |SRUNITrainB | 05.03.21 160 91874 | 92500 NA 433.48 52.12 11.00 NA BDL
3 |CDUI 08.03.21 181 251766 | 254000 | 26.21 375.3 26.10 5.63 BDL BDL
4 |DHDT 30.03.21 181 58476 | 59000 | 24.13 96.01 37.80 BDL BDL BDL
5 |VGO-HDT 23.03.21 165 54764 | 55000 | 27.14 25.8 20.73 BDL BDL BDL
PFCCU Heater 08.03.21 202 20872 22400 29.94 40.03 46.0 6.38 0.309 BDL
s 04.03.21 136 176646 | 225250 | 24.27 67.32 33.44 26.25 0.309 BDL
Regenerator
8 |DCU-I SHUT DOWN
9 |bcu-2 16.03.21 161 [ 76862 | 80000 [ 423 | 2992 | 40.79 BDL | 0321 | BDL
10 |HRSG 3 SHUT DOWN
11 |HRSG 4 23.03.21 171 | 131587 ] |095907| 28.14 | 27773 | 110.01 BDL | 0310 | BDL
12 |HRSG-5 SHUT DOWN
13 |uB12 31.03.21 165 100201 | 246744 | 11.47 33.77 79.26 BDL BDL BDL
14 |uB13 31.03.21 148 104714 | 246744 | 18.71 36 71.45 10.63 BDL BDL
IS: 11255 [IS: 11255 (Pt3)-| USEPA | USEPA USEPA USEPA USEPA USEPA
Method used 202’;'_;;m SRR [usrans| wancas: | Waked | Siabiie. | fetase v 11-
2013 1991 1991 1991 1991 1991 1991
MDL 5 50 2 12 11 s 0.3 2

Note:- BDL- Below Detection Limit MDL- Minimum Detection Limit

NA- Not Applicable

Limits as per notification- GSR 186 (E) dt. 18.03.2008

(!:)2 - 50 mg/Nm’ for DCU-I & DCU-2, 850 mg/Nm” for all other stacks, For SRU 11l Train A & SRU 11l Train B these limits are not applicable.

(b) NO, - 250 mg/Nm’ for DCU-1 & DCU-2, SRU III Train A & SRU 11l Train B and 350 mg/Nm” for all other stacks

(c) HyS - 10 mg/Nm’ for SRU Iil Train A & SRU I1I Train B » For all other stacks this limit is not applicable,

(d) PM -5mg/Nm’ for DCU-I & DCU-2, 50 mg/Nm’ for all other stacks, For SRU Il Train A & SRU 11l Train B these limits are not applicable,

(¢) CO- 100 mg/Nm’ for DCU-1& DCU-2, SRU Il Train A & SRU 11l Train B, 300mg/Nm’ for PFECCU Regenerator and 150 mg/Nm’ for all other stacks
() Ni+ V-2 mg/Nm"for PFCCU Regenerator, 5 mg/Nm® for all other stacks, For SRU I Train A & SRU Il Train B these limits are not applicable.

j —
¥ fy =

x L3N RTLULTTE

LS

Authrized Signatory 17 \5

* This test report shall not be reproduced except in full, without the written permission of the laboratory. * The liability of the laboratory is
to the extent of the testing charges received. * The above results are related only to the sample (s) submitted for testing and should not
be used for advertisement, litigation etc. * The sample will be disposed after 15 days from the date of issue of test report.

Eco Tower, Opp. Metro Pillar No. 544, Janatha Junction., Palarivattom, Kochi - §82 0_25. .
Ph: 0484-4042556, Fax: 4052445 Email: lab@envirodesigns.in Web: www.envirodesigns.in




ENVIRODESIGN'S

$&  £CO LABS

(Food Quality | Water / Enviponmental Testing Lab/

. ; ISO 8001:2015, 1SO 45001:2018 Certified organisation
In pursuil of quatity Approved 'A' grade Lab by Kerala State Pollution Control Board i
Accredited Lab by NABL as per ISO 17025:2017 (Cert No: TC-7 .
Recognised Lab by Ministry of Environment, Forests & Climate Change (Govt. of India) as per E (P) Act 1986

STACK EMISSION MONITORING REPORT FOR THE MONTH _OF MARCH 2021

Page 1 of 2
Report No.: EEL/LR/21/10497/192 Issued To:
Issue Date : April 05, 2021 M/s. Bharat Petroleum Corporation Ltd.
Kochi Refinery
Ambalamugal, Kochi.

Customer ref.  : WO. No. 4600813223 dt 17.09.2019

Sampling done by : Lab field Technicians
_’ Sample Particulars: Stack Emission Sample

Sampling source : Stack Emission
Sl. | Stack Name Date of Time of Lab Sample receipt form Ref. Sample Analysis | Analysis
No. Monitoring | Monitoring | Identification No. with date receiving starting | completion
code Date Date Date

1 |[NH2/HH1 09.03.21 10.00AM | S/03/054 |SRF/S/03/054 dt.09.03.21 09.03.21 | 10.03.21 | 13.03.21
2 |[KH1B 09.03.21 1.00PM $/03/055 |[SRF/S/03/055 dt.09.03.21 09.03.21 | 10.03.21 | 13.03.21
3 |DSX 002 11.03.21 12.00PM | S/03/062 |SRF/S/03/062 dt.11.03.21 11.03.21 | 12.03.21 | 15.03.21]
4 |CH21 12.03.21 11.00AM | S/03/069 (SRF/S/03/069 dt.12.03.21 12.03.21 | 13.03.21 | 16.03.21
5 |CH22 12.03.21 12.30PM | S/03/070 |[SRF/S/03/070 dt.12.03.21 12.03.21 | 13.03.21 | 16.03.2]
6 |CH223 -+ 12.03.21 2.00PM $/03/071 |SRF/S/03/071 dt.12.03.21 12.03.21 | 13.03.21 | 16.03.21
7 |FH3/COB 17.03.21 11.00AM | S/03/101 |SRF/S/03/101 dt.17.03.21 17.03.21 | 18.03.21 | 22.03.21
8 |BITUROX 17.03.21 12.30PM | S/03/102 |SRF/S/03/102 dt.17.03.21 17.03.21 | 18.03.21 | 22.03.21

FH1 17.03.21 2.00PM S/03/103 |SRF/S/03/103 dt.17.03.21 17.03.21 | 18.03.21 | 22.03.21
1. |UBI1I 25.03.21 11.00AM | S/03/154 |SRF/S/03/154 dt.25.03.21 25.03.21 | 26.03.21 | 29.03.21
12 [NHTCCR 25.03.21 1.00PM S/03/155 |SRF/S/03/155 dt.25.03.21 25.03.21 | 26.03.21 | 29.03.21
13 |CPP/HRSG | 26.03.21 12.00PM | S/03/167 |SRF/S/03/167 dt.26.03.21 26.03.21 | 27.03.21 | 30.03.21
14 |GT2 HRSG| 26.03.21 2.30PM S/03/168 |SRF/S/03/168 dt.26.03.21 26.03.21 | 27.03.21 | 30.03.21
15 |VHH 02 29.03.21 12.00PM | S/03/185 |SRF/S/03/185 dt.29.03.21 29.03.21 | 30.03.21 | 01.04.21
16 [DDHI 29.03.21 2.30PM 5/03/186 |SRF/S/03/186 dt.29.03.21 29.03.21 | 30.03.21 | 01.04.21
17 |DSX-301 30.03.21 10.30AM | S/03/192 |[SRF/S/03/192 dt.30.03.21 30.03.21 | 31.03.21 | 03.04.21

Instruments used for Monitoring
Stack Monitoring kit, Make: ECOTECH INSTRUMENTS, Model; ESS 100, ID No.: EEL/SMK/01
Flue Gas Analyzer, Make : E-Instruments, Model : 1100-1, ID No.: EEL/FGA/01

* This test report shall not be reproduced except in full, without the written permission of the laboratory. * The liability of the laboratory is
to the extent of the testing charges received. * The above results are related only to the sample (s) submitted for testing and should not
be used for advertisement, litigation etc. * The sample will be disposed after 15 days from the date of issue of test report

Eco Tower, Opp. Metro Pillar No. 544, Janatha Junction., Palarivattom, Kochi - 682 025.
Ph: 0484-4042556, Fax: 4052445 Email: lab@envirodesigns.in  Web: www.envirodesigns.in
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\-\;SS%”‘:\ - ECO LABS

\
‘ »
(Food Quality /| Water / Enviponmental Testing Lab)

1SO 9001:2015, 1SO 45001:2018 Certified organisation .
Approved 'A’ grade Lab by Kerala State Pollution Control Board

Accredited Lab by NABL as per ISO 17025:2017 (Cert No: TC-7114) .
Recognised Lab by Ministry of Environment, Forests & Climate Change (Gowt. of India) as per

STACK EMISSION MONITORING REPORT FOR THE MONTH OF MARCH 2021

In pursuit of quality

E (P)Act 1986

Page 2 of 2
Report No.: EEL/LR/21/10497/192
Sample Particulars: Stack Emission Sample
SL Stack Date Temp Flow rate PM SO2 NOx Cco (Ni+ V) H,S
(ijfhr]

No. Name (BC) Results | Limit | (mg/Nm') | (mg/Nm') | (mg/Nm’) (mg/Nm)) (mg/Nm’) | (mg/Nm’)
1 |[KHIB 09.03.21 181 22517 | 45000 42.95 482.72 52.54 7.63 BDL BDL
2 [NHZHHL 09.03.21 165 50215 | 102000  56.55 24122 3233 15.63 BDL BDL
3 |FHI 17.03.21 151 24764 | 25000 26.98 485.7 4532 BDL BDL BDL
4 |FH3/COB 17.03.21 202 77814 | 150000 5243 380.6 845 BDL BDL BDL

UBILO SHUT DOWN
UB9 SHUT DOWN
DSX 002 11.03.21 208 l 29210 | 35000 | 48.88 | 796.37 9212 | 863 | BDL BDL
DHHI1 SHUT DOWN
DDH I 29.03.21 146 23472 | 27000 22.83 604.88 26.49 7.5 BDL BDL
10 [CH21 - 12.03.21 202 79442 | 130000 2251 43572 3251 BDL 0322 BDL
11 |CH22 12.03.21 218 32424 | 35000 47.63 33527 39.14 BDL 0318 BDL
12 lyp? SHUT DOWN
13 |CPP/URSG 26.03.21 135 168907 | 277900|  42.64 289.27 62.61 10.75 0.311 BDL
14 [BITUROX 17.03.21 138 11437 | 22000 18.55 457.67 27.26 BDL BDL BDL
15 |CH223 12.03.21 230 50414 | 51000 36.83 455.03 39.48 BDL 0325 BDL
16 |GT2 HRSG | 26.03.21 148 122680 | 427000 3471 104.39 48.1 BDL BDL BDL
17 |uB11 25.03.21 160 57050 | 158000 22.12 361.23 59.77 1543 BDL BDL
18 |[NHTCCR 25.03.21 151 115786 | 118000 31.06 340.28 71.27 5.13 BDL BDL
19 [VHH 02 29.0321 181 52205 | 72000 30.44 583.13 34.67 13.75 BDL BDL
20 |DSX-301 30.03.21 176 13799 | 22000 37.02 717.66 73.51 375 BDL BDL
21 |uBs SHUT DOWN
1S: 11255 [1S: 11255 (Pl USEPA USEPA USEPA USEPA USEPA USEPA
(Pt3)- | 3)-2008,Reafl.
lv.yd used 2008 Reafl 2013 Method 3- | Method 6- | Method 7- | Method 10- | Method 29- | Method 11-
2013 1991 1991 1991 1991 1991 1991
MDL s 50 2 12 1 5 (X} 2
Note:- BDL- Below Detection Limit MDL- Minimum Detection Limit

Limits as per notification- GSR 186 (E) dt. 18.03.2008
(a) SO, - 1700 mg/Nm’ for all stacks, For DSX002 & DSX-301 this limit is not applicable.
(b) NO, - 350 mg/Nm’ for DSX002 , 250 mg/Nm’ for DSX-301 & 450 mg/Nm" for all other stacks.

(c) HS - 15 mg/Nm® for DSX002,10 m.c_'ij3 for DSX-301 & For all other stacks, these limits are not applicable.

(d) PM -100 mg/Nm’ for all stacks, For DSX002 & DSX-301 this limit is not applicable.

(¢) CO - 150 mg/Nm’ for DSX002, 100 mg/Nm’ for DSX-301, 400 mg/Nm’ for FH3/COB & 200 mg/Nm’® for all other stacks
() Ni+V-5 mg)’Nm3 for all stacks

A\ iy hr I\*'/\
¥ 20450 il
WESAN AJrdiiu A

Authorized Signatory
* This test report shall not be reproduced except in full, without the written permission of the laboratory. * The hability of the laboratory is

to the extent of the testing charges received. * The above results are related only to the sample (s) submitted for testing and should not
be used for advertisement, litigation etc. * The sample will be disposed after 15 days from the date of issue of test repon

Eco Tower, Opp. Metro Pillar No. 544, Janatha Junction., Palarivattom, Kochi - 682 025. _
Ph: 0484-4042556, Fax: 4052445 Email: lab@envirodesigns.in  Web: www.envirodesigns.in



46 ANNEXURE 4

BPCL-Kochi Refinery Laboratory Report

Phenol results from March 1 to March 25 for Phenol in Outlet A

Sample Date Material Component Number Value
Type mg/l

3/1/2021 8:00:00 AM | OUTLET A | Phenol 0.17
3/2/2021 8:00:00 AM | OUTLET A | Phenol 0.17
3/3/2021 8:00:00 AM | OUTLET A | Phenol 0.23
3/4/2021 8:00:00 AM | OUTLET A | Phenol 0.21
3/5/2021 8:00:00 AM | OUTLET A | Phenol 0.2
3/6/2021 8:00:00 AM | OUTLET A | Phenol 0.18
3/7/2021 8:00:00 AM | OUTLET A | Phenol 0.18
3/8/2021 8:00:00 AM | OUTLET A | Phenol 0.12
3/9/2021 8:00:00 AM | OUTLET A | Phenol 0.18
3/10/2021 8:00:00 AM | OUTLET A | Phenol 0.19
3/11/2021 8:00:00 AM | OUTLET A | Phenol 0.17
3/12/2021 8:00:00 AM | OUTLET A | Phenol 0.21
3/13/2021 8:00:00 AM | OUTLET A | Phenol 0.2
3/14/2021 8:00:00 AM | OUTLET A | Phenol 0.23
3/15/2021 8:00:00 AM | OUTLET A | Phenol 0.21
3/16/2021 8:00:00 AM | OUTLET A | Phenol 0.2
3/17/2021 8:00:00 AM | OUTLET A | Phenol 0.24
3/18/2021 8:00:00 AM | OUTLET A | Phenol 0.2
3/19/2021 8:00:00 AM | OUTLET A | Phenol 0.21
3/20/2021 8:00:00 AM | OUTLET A | Phenol 0.2
3/21/2021 8:00:00 AM | OUTLET A | Phenol 0.18
3/22/2021 8:00:00 AM | OUTLET A | Phenol 0.23
3/23/2021 8:00:00 AM | OUTLET A | Phenol 0.21
3/24/2021 8:00:00 AM | OUTLET A | Phenol 0.19
3/25/2021 8:00:00 AM | OUTLET A | Phenol 0.18
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# ENVIROPESIGNS

\ﬁ%ﬁi ECO LABS

(Food Qualily / Watcr / Envirenmental Testiny Lab)

A ] ISO 9001:2015, 1SO 45001:2018 Cerlified organisalion
gn pursuit of quatily Approved 'A grade Lab by Kerala Stale Pollulion Control Board TC-7114
Accredited Lab by NABL as per ISO 17025:2017 (Cert No: TC-7114)
Recognised Lab by Minislry of Environment, Forests & Climate Change (Gowt. of India) as per E (P) Act 1986

TEST REPORT

Page lof 1
oot No. EEL/LR/21/10201/045 Issued To: .
e . February 13, 2021 M/s. Bharat Petroleum Corporation Ltd.
jssoe Date Kochi Refinery
. Ambalamugal, Kochi.
~ustomer ref.: WO. No. 4600813223 dt 17.09.2019
Sample receipt form Ref. No. : SRF/WW/02/045 dt. 09.02.2021
ity . Customer
Sampling done by: € Sample Particulars: Effluent sample
MSample receiving date: February 09, 2021 Lab identification code: \_NW/OZ/OJ,S .
Analysis starting date: February 09, 2021 Analy§1s.compleuon date: February 13,. - l
Quantity of sample received: 5L x 1 Description of sample by the customer: Treated effluent s]amie
F” :aging details : Plastic can (Outlet A)
Tests required: For the parameters listed below,
SAMPLE TESTED AS RECEIVED
Limits as
per
SL. Parameters Unit Method Result 'j%lg;a&og
No. (E) dt.
18.03.2008
1- | pHat 25°C — | CL.2 of IS 3025 (Pt 11):1983, Reaff. 2017 6.86 6-8.5
2. | Copperas Cu mg/l | IS 3025(Pt 2):2004, Reaff. 2014 BDL(MDL-0.01) 1.0
3. | Nickel as Ni mg/l | 1S 3025(Pt 2):2004, Reaff, 2014 BDL(MDL-0.01) 1.0
4. | Mercury as Hg mg/l | Cl. 5 of IS 3025 (Pt 48):1994, Reaff. 2014 | BDL(MDL-0.0005) 0.01
5. | Cyanide as CN mg/l | Cl. 2 of IS 3025(Pt 27):1986, Reaff. 2014 BDL(MDL-0.005) 0.2
6. | Lead as Pb mg/l | IS 3025(Pt 2):2004, Reaff. 2014 0.008 0.1
7. | Zinc as Zn mg/1 | IS 3025(Pt 2):2004, Reaff. 2014 0.051 5.0
8. | Total Chromium as Cr mg/l | IS 3025(Pt 2):2004, Reaff. 2014 BDL(MDL-0.01) 2.0
9. | Chromium as Cr® mg/l | CL.6 of IS 3025 (Pt 52): 2003, Reaff. 2014 BDL({MDL-0.03) 0.1
_1% Total Kjeldhal Nitrogen as N mg/l | Cl. 5.2 of IS 3025(Pt 34):1988, Reaff. 2014 19.96 40
1.\ Ammonia(as total ammonia-N) | mg/l | Cl. 2.3 of IS 3025(Pt 34):1988, Reaff. 2014 12.20 L]
12. | Chemical Oxygen Demand mg/l | IS 3025(Pt58):2006, Reaff. 2017 36 125
13. | Biochemical Oxygen Demand | mg/l | IS 3025(Pt 44):1993, Reaff. 2014 12 15
@ 27°C for 3 days
14, | Oil & Grease mg/l | Cl. 5 of IS 3025 (Pt 39):1991, Reaff. 2014 BDL(MDL-0.05) 5.0
15. | Sulphide as § mg/l | CL. 3 of IS 3025(Pt 29):1986, Reaff. 2014 BDL(MDL-0.02) 0.5
16. | Phosphorous as P mg/l | Cl. 4 of IS 3025 (Pt 31):1988, Reaff. 2014 0.05 3.0
17. | Total Suspended Solids mg/l | IS 3025 (Pt 17):1984, Reaff. 2017 8.0 20
18. | Phenolic compounds as C;H;0H | mg/l | Cl. 6 of IS 3025 (Pt 43):1992, Reaff. 2014 | BDL(MDL-0.0005) 0.35
19. | Vanadiumas V mg/l | IS 3025(Pt 2):2004, Reaff. 2014 BDL(MDL-0.02) 0.2
20. | Benzene ng/l | USEPA 8260 B :1996 BDL (MDL - 10) 100
21. | Benzo (a) pyrene pg/l | USEPA 8270 C:1996 BDL (MDL - 0.1) 200

Note:- BDL; Below Detection Limit MDL: Minimum Detection Limit

Nisan Abral:an)z%@,
" Qualily Manager

Authorized Signatory

* This test report shall not be reproduced except in full, without s104/of the laboratory. * The liability of the laboratory is
lo the extent of the tesling charges received. * The above results the sample (s) submitted for testing and should not
be used for advertisement, litigation etc. * The sample will be disposed after 15 days from the date of issue of tes! report.

Eco Tower, Opp. Metro Pillar No. 544, Janatha Junction., Palarivattom, Kochi - 682 025.
Ph: 0484-4042556, Fax: 4052445 Email: lab@envirodesigns.in  Web: www.envirodesigns.in
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ANNEXURE 6

| BHARAT PETROLEUM CORPORATION LTD

KQCHI REFINERY

Bharat - 682
Petroleum Poslt AMB
_

T REFORTOFANALYSISQFTEREATEBEFRLVRNTONGS 95205
REE:CONSENT NO. BCBIHO/EKM-2NCO-RI03/2013

-

| | | | Maximum | Comceniratien range of |
| Poluting PAaMmEISrS 8 | permissible | parameters |
| ' rmentloned in the conditions | | imits or ranges | |
SL | imposed under consent granted allowed as pgf Sttt A | Chithrapuzha

| NO. | under Se:25/26 of the water | Unit | consent | Outle oL |
\ | (prevention & control of pollution) ‘ |  qoldltol | \ |
| i ‘| PH | l - #6,:93”815, - | 7 || 7-;’ |
| : | ' 20 | 15 1

| 2 | Suspended Solids | mq/| |. | ‘ |‘
| | 278 | 15 9 - 8

| 3 ‘ B.O.D. 3 days at276¢€ | mg)! ‘ ‘ ‘ |

| 0.11
| Pihenolic compounds | 0.35 ‘ 0.13 \ |
| 4 ma/! _ ‘ ‘
| | | 0.4 0.4
e | Sulfides (a5 S) | ‘i 05| | ‘
2.8
| | i 5 32| |
| 6 ‘ Oil and Grease | | | ‘ : |
' 33 -
| 7 | €6D | mo/l | 2 | || |
t | | | 0.1 <0.1 |
i 0.2 <0. ,
- ‘l Cyanide | mg/l | | _ || |
| i | 3.2 0.35 |
9 |_ Ammonia (as total Ammonig-t)) ' ma/l |I 15 |I | |
|

Signatuire &\L\q N —
Nie avalla Subbaryuéy

geg%ral Manager(Qc)
BPCI-Kochl refinery Amikalamugal 682302



o 49 ___ ANNEXURE 7

COCHIN TEST HOU

ANALYTICAIL SERYICES & TESTING LABORATORY

V i 78, Kollanpadiy, Murungeliipazantiu Road, Irumpanam P.O., Kochi - 682 309
Meth.: 94465132556, 98466551014, 9387381780. Tel. : 0484 - 2782672

E-mail: cochintesthousel@umaiilcom, info@cocthinttathiomsedrin. Web : www.cochimttesttiousssiin
Laboratory Approved by Kerala State Pollutiom Control Board ('A’' Grade)

TEST REPORT

Page 10of 1
Report NO - CTHILR21 NN/ Issue Datte: May 07,2021
Name and Address of customer : M/S. BPCL KOCHi REFINERY,
AMBATANUGATL
Sample Drawn By : Cochin Test House
Particulars of the sample : Effluent Water
Satmple code : 21I/NN/ess
Dife of receipt of sample : 05.65.2021,
Dates of Analysis : 05.05.2021 = 67.05.2021.
Descriptiom of the sample by the customer : CHITHRAPUZHA OUTLET
Si.No. Parameters Uit Method Resuilt
1 pH@25T - . ¥5:3025 (Pt.11)-1983 740
2 Suspended Solids mg/I IS : 3025 (Pt.17)-1984 BDL(MDL - 2.0)
3 | BOD,3 Days @ 27uC sl 51 3025 (Pt.44)-1998 BDL
4 COD mg/l IS : 3025 (P1.58)-2006 BDL(MDL - 10.0)
. 5 Oil & Grease mg/l IS : 3025 (Pt.39)-1991 BDL(MDL - 4.0)
§ | [ "mmoniacal Nitrogen gl 1S : 3025 (P34} 1588 3.0
7 | Total Nitrogen mg/! - IS : 3025 (Pt.34)-1988 62.92
L 8 Phenolic Compounds mgll IS : 3025 (Pt.43) BDL(MDL-0.001)
BDL- Below Detection Liimit, MDL-Minimumm Detection Limit, End of Report.

e ‘ Authori\;ed Signatoryy
e DR Chemical
' € COCHIN TEST HOUSE

Verified By

NOTtr ‘Thie feel raerrie ralata anlkyr fR tha eamnpla erthmiffad fAr analkreie




COCHIN PEST HOUSE

ANALYTICAIL SERVICES & TESTING LABORATORY
V /78, Kollanpadiy, Murungelipsreantiu Road, Irumpanam P.O., Kodhii- 682 309
Meth.: 9446332556, 9846811014, 938751780. Tel. : 0484 - 27826712
E-mail; cochintesthousel@mmsiilcom, info@cocthintestiomsedrin. Web : www.cochiinttesttionisesinin

Laboratory Approved by Kerala State Pollution Control Board ('A' Grade)

TEST REPORT

Page 1 of 1

Report NO  : CTHHLIRZLINN/G54 Issue Date: May 07,2022]
Name and Address of customer M/S. BPCL KOCHit REFINERY,
AMBAILAN.GATL
Sample Drawn By Caochin Test House
Particulars of the sample Effluent Water
Sample code 21/NINi/ss4
Date of receipt of sample 08.05.2021
Dates of Analysis 05.0520221 = 07.05.2027
Desoriptiom of the sample by the customer OUTILET A
SkNo. Parameters Umit Method Resuilt
L pPH@25C IS : 3025 (Pt.11)-1983 6.79
2 | Suipended Solids mg/r IS : 3025 (PL.17)-1984 BDL(MDL - 2.0)
3 | BOD3Days @ 275€ mgll IS : 3025 (Pt.44)-1993 BDL
4 |cop el IS : 3025 (PL.58)-2006 BDL(MDL - 10.0)
5 Qil & Grease mg/| IS : 3025 (Pt.39)-1991 BDL(MDL - 4.0)
4 i Ammoriuesl MR sl 1S : 3025 (Pt.34)-1988 4.79
7 | Total INitr@gen \ me;/l IS : 3025 (Pt.34)-1988 7.19
L 8 Phenolic Compourmass mg/| IS : 3025 (Pt.43) BDL(MDL-0.001)
BDL- Below Detection Liimit, MDL-Minimum Detection Limit. End of Report.

L=
AuthorisefiSigiiatory
Chemical
COCHIN TEST HOUSE

£ ff

Verified By

NOTE : This test results relate only to the sample submittedi for analysis.
The test report shall not be renrodiiced excest in full without the written anoraoval of the laboratont
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=% KERALA STATE POLI§rfION CONTROL BOARD

R DISTRICT OFFICE (ERNAKULAM —1), PERUMBAVOOR
\") PMC 20/733, Gowt. Hospital- KSRTC Road, Near Kallunkal Auditorium, Perumbavoor-683 542

-mail: pcbdo2ekm(@gmail.com
Telephone: 2 E-mail: pcb cor
Bl il Website: www.keralapcb.nic.in

Date: 23.06.2021

T ANNEXURE 8

PCB/PBR/LAB/1/2013

ANALYSIS REPOR

Source : BPCL KOCHI REFINERY AMBALAMUGHAL
Sample Point: Chitrapuzha Outlet

Ref :

D.O.S :05.05.2021
D.O.Rd :06.05.2021

> Collected by : AE4
Sample ID  : BPCL II

SI.No. Parameters Unit Value Test Method KSPCB Limit
APHA, 4500 H* B
| pH : 7.53 22" Edition 2012. 6.0-8.5
APHA, 5220 B,
2 COD mg/| 56 22" Edition 2012 125
APHA, 2540-D,
3 SS mg/l BDL | 22" Edition 2012 20
APHA-4500 P-E
4 Phosphates mg/| 0.1484 22" Edition 2012 3.0 i
Ammoniacal APHA 4500-NH3-F,
P 5 nitrogen mg/| 1.398 22" Edition 2012 15
: APHA, 5520 B,
6 Qil and Grease mg/| BDL 22™ Edition 2012 5.0
P
7 | Phenolic compounds | mg/I BDL 22A“d gﬁi?zgn 0.35

V
SARANYA DAS K éﬁl-

2
%\W‘_ - ASSISTANT SCIENTIST



Telephone: 0484-2503747

KERALA STATE POGZTION CONTROL BOARD
DISTRICT OFFICE (ERNAKULAM 1D, PER|
PMC 20/733 Gowt. Hospital- KSRTC Road Near Kallunkal Auditorium, Perumbavoor-683 542

E-mail: pcbdo2ekm(@gmail.com
Website: www .keralapcb.nic.in

Date: 23.06.202]

PCB/PBR/LAB/1/2013
ANALY SIS REP ORT
Source : BPCL KOCHI REFINERY AMBALAMUGHAL
Sample Point : Qutlet A
Ref
D.O.S :05.05.2021 i
D.O.Rd :06.05.2021
. Collected by : AE4
Sample ID :BPCL 1
S1.No. Parameters Unit | Value Test Method KSPCB Limit
APHA, 4500 H'B |
‘ pH 793 | 2™ Edition 2012, 6.08.5 |
APHA,5220B,22™
' 2 S P Edition 2012 125
APHA, 2540-D,
3 88 mg/l | BDL 22" Edition 2012 20
APHA-4500 P-E
4 Phosphates mg/l | 0.2306 22™ Edition 2012 3.0
Ammoniacal APHA 4500 NH3-F,
o ° nitrogen M| 179 | 2™ Edition 2012 15
, APHA, 5520 B
/l ’ 3
6 Oil and Grease mg, BDL 22" Edition 2012 50
7 | Phenol 1 | APHA,5530 C,
Phenolic compounds | mg/l | 0.009 22" Edition 2012 0.35 |
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. 10
GOVERNMENT OF KERALA =
Ihdustrigs (ﬁ) Dép‘artnj_énf_’ :

NOTIFICATION .

G.0.(P) No. 106/2015/ID Dated, Thtruvanamhmm 23rd July, 2015
7ih Karkadakam, 1190.

S.R. O. No. 499/2015.—1In exercise of the powers gonferred ‘by
clause (f) of section 2 and section § of the'Ke'ra]a Iﬁdustrial'Sing]e ’
Wmdow Clearance Boards and [ndustrial- Townshlp Area Development
-Act, 1999 (5 of 2000) the. Government of Kerala hereby declare an area .
of 51214.21 Ares of land as specified in Schedule II below at Puthencruz
and Thiruvaniyoor Village of Kunnathunadu Taluk and Thiruvankulam
Village of Kanayannur Taluk in Ernakulam District to be an Industrial area
of the State and constitute a Single Window Clearance Board for the said
area to be known as “Bharat Petroleum Corporation Limited Ihduétrial_
Area Single Window Clearance Board” for the purpose of épccdytissue
of various licences, clearances or certificates required under the Qariou_s :
State ‘enactments for setting up of small scale industﬁal uxlderfakings or
industrial undertaking with the following members mentloned in the
Schedule I below, namely:—

- SCHEDULE I

(a) The Principal Seqretary to Govemrr;en't, Industries Départment;.’ ‘
(b) The District Collector Ernakulam;

(c) The Executive Director (Kochi Refmery), Bharat Petrolcum .
.Corporation Limited, Ambalamughal, ‘Kochi;
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(e)

)
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(h)
(@)
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()

o
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The . General Manager (Operations), Bharat Petroleum
Corporatlon Limited, Kochi Refinery, Ambalamughal Kochi
(Designated Authomy of the Industrial Area);

The Env1ronmental Engmeer Kerala State Pollution Control

Board Emakulam
The District Officer, Electrical Inspectorate, Ernakulam;

The District Town Planner, Ernakulam;

‘The Distrlct Medical Ofﬁcerj(Irlealth), Ernakulam;

The Exeoulive Englneer, Ele'ctrical Divieion, Kerala State
Electricity Board Ltd., E’mak\ilam'

The Drstrrct Offlcer Factorres and Boilers Inspectorate
Ernakulam;

The D1v1s10nal Ofﬁcer Frre and Rescue Service, Emakulam
The Divisional Forest Ofﬁcer Ernakulam Division;
The District Labour Ofﬁcer, Emakulam, .

- The Deputy Commlsswner, Commercial Taxes Department
Emakulam,

‘The Executlve Engineer, Pubhc Health Division, Kerala Water

Authonty, Ernakulam.

Under sub-sectron (4) of’ section 5 of the said Act, Government

. hereby appoint the Principal Secretary to Government, Industries

"-Department as the Chairman of the Board and the ueneral Manager
.(Operatlons) Koch1 Refmery, Bharat Petroleum Corporatlon Limited,
e Ambalamughal Kochl as its Convener
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SCHEDULE 0 o 2
Dz’strict——,Emakulam..‘

Taluk—Kunnathunadu. ‘ o Lt g W!Idge—,}’u;hencruz_.

8. . Survey No. i  Extent of land .
No. 4 : ofindres)
() . YE e )

Block No.—37 e i :

1 L e 2508042
' Total ~  25080.42
Block Nd.——-—39 ; : ‘
112 R 1888
113 o 73465
Ak | 134y
122 Sk 0
123 ‘ e S Ry gl
126 : 600
s .133:50
129 ; 15504
130 _ 28245
131 | f 25830
‘932 TR andgel
133 B O
e : 22795
135" L4308
36 f o e R

O 00 N O L»n »Hh W N —

ok ke et ek ek
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i 13
o (2) )
16 137 42.30
o 138 372.45
18 144 231.20
19 145 221.70
20 146 136.30
vy . 147 223.80
22 148 2175
23 151 29.60
S A4 157 35.72
25 158 354.75.
26 159 156.45
o 160 260.53
28 161 125.66
29 164 143.99
30 167 22.00
31 168 25.50
32 173 2725
+0 33 174 375.34
34 175 12.30
35 176 158.40
36 177 125.50
37 180 12.00
38 185 71.80
39 186 253.13
' 40 187 66.60
4 188 186.70
y) 189 - 157.58
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57 211 . | hemia 1136.33
58 2 PG, SO e O
59 - 214 e
60 o 4 ol S

61 231 5 29330

62 e - e
63 - e S0 30160
64 234 " i 394.33
65 235 206,05
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' 15
a ) (3)
69 242 347.22
90 243 395.29
1 244 309.31
m 245 63.85
7 247 18.92
' ‘74' 248 152.23
' 75 249 220.55
76 250 186.16
7 251 223 45
78 . 252 425.55
79 253 231.20
80 254 244.90
81 255 729.50
82 256 926.93
83 257 255.71
84 258 444.40
85 259 51642
86 260 0.10
87 261 242
88 262 436
89 263 13.28
90 311 149.05
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Sl Survey No, - EJEté_'ht bf Iand_'
No. _ ' %4 . (in Ares)

R0 & i e <y
Block No.—39 & 40 ‘

1 188.27
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22189
- 163.82
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o 101 i ' 61.00
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22 : il : i 020434

3 e e | 44886
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P

" Taluk—Kanayannur. it Village—Thiruvankulam

‘ St ‘ . . o Survéy No. ‘ o ' "".'chte‘nt of land
Noo v o D o  (in Ares)

oo e s e e )

~ Block No.—10 ' :

&
» ShRg it v : it a0,
S 1480 e 3.95
- 148 CER AT
80 L

184 6304

H &

On i B D e
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18
ey @ | 3)
6 155 ' 20.96
7 156 18.20
8 174 . 10.05
9 175 2.32
10 ' 2142 219.00

11 A 1231.37
Total ~ 1587.80
Grand Total  51214.21

By order of the Governor;

P. H. Kurian, _
" Principal Secretary to Government.

_ Exp‘lanawry Note

(Thls does not form part of the notification, but is mtended to md:cate :

its general purport.)

As per clause (f) of section 2 and section 5 of the Kerala Industrial -

Single Window Clearance Boards and Industrial Townshlp Area

. Development Act, 1999 (5 of 2000), Government. may declare any area in-

the State to be an industrial area and constitute Single Window Clearance
Board for the said area. Government have decided to declare the area of
51214.21 Ares of land in Puthencruz and Thiruvaniyoor Villages of
Kunnathunadu Taluk and Thiruvankulam Village of Kanayannur Taluk in

Emakulam District to be an Industnal Area of the State and constltute a

Single Window Clearance Board for the sald area.

The notlﬁcatlon is intended to achleve the above object.

Be: o



[ ANNEXURE 10

SCHEDULE
(see rule 3(1) and 4(1))

Ambient Air Quality Standards in respect of Noise

Area Category of Area / Zone Limits in dB(A) Leq*
Code
Day Time  Night Time

(A) Industrial area 75 70
(B) Commercial area 65 55
(9] Residential area 55 45
(D) Silence Zone 50 40
Note:- 1. Day time shall mean from 6.00 a.m. to 10.00 p.m.

2. Night time shall mean from 10.00 p.m. to 6.00 a.m.

3. Silence zone is an area comprising not less than 100 metres

around hospitals, educational institutions, courts, religious places or
any other area which is declared as such by the competent
authority

4, Mixed categories of areas may be declared as one of the four
above mentioned categories by the competent authority.

* dB(A) Leq denotes the time weighted average of the level of sound in
decibels on scale A which is relatable to human hearing.

A “decibel” is a unit in which noise is measured.
‘A”, in dB(A) Leq, denotes the frequency weighting in the measurement of
noise and corresponds to frequency response characteristics of the human

ear.

Leq: It is an energy mean of the noise level over a specified period.



72 ANNEXURE 11

BHARAT PETROLEUM CORPORATION LIMITED
@ KOCHI REFINERY
Bharat HSE DEPARTMENT
Petroleum
KR.HSE.SAFE.
02-05-2021

As per the direction from Joint Director, F&B, BPCL-KR, we are regularly monitoring the
sound level near PDPP flare area and the surroundings.

The following are the readings noted from the different areas in and around PDPP
project site.

Area-1 Area-2 Area-3 Area-4
Date & Time (Near flare (Near (behind canal (near
(hrs.) boundary wall at | Retention near watch adoorkara
watch tower 7) pond) tower) project gate)

29/03/2021

15:30 to 16:30 57.5 53.7 50.4 49.5
30/03/2021

14:30 to 15:30 58.1 53.9 52.3 51.7
31/03/2021

13:30 to 14:30 54.3 52.5 51.6 49.8
01/04/2021

14:00 to 15:00 53.8 52.1 50.8 49.2
03/04/2021

14:00 to 15:00 54.4 51.9 50.3 51.6
05/04/2021

14:00 to 15:00 53.5 50.6 49.7 50.2
07/04/2021

10:00 to 11:00 54.9 54.1 52.8 53.7
08/04/2021

14:30 to 15:30 54.1 53.6 52.1 52.9
09/04/2021

13:30 to 14:30 53.7 53.2 51.6 52.1
12/04/2021

14:00 to 15:00 54.0 53.5 52.4 52.5
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13/04/2021

15:30 to 16:30 54.6 54.0 92.7 53.0
15/04/2021

13:45 to 14:45 511 52.9 49.0 51.5
16/04/2021

15:00 to 16:00 51.5 53.4 49.8 53.3
17/04/2021

10:00 to 11:00 50.2 49.5 48.3 49.7
19/04/2021

13:30 to 14:30 50.9 51.5 49.1 50.4
20/04/2021

11:00 to 12:00 50.6 49.8 48.6 47.2
21/04/2021

11:00 to 12:00 49.7 50.5 49.5 48.4
22/04/2021

14:00 to 15:00 48.6 50.9 49.1 49.5
23/04/2021

14:30 to 15:30 49.1 49.4 50.5 47.4
24/04/2021

11:00 to 12:00 49.5 50.2 48.9 46.3
26/04/2021

10:30 to 11:30 48.9 511 49.5 48.9
27/04/2021

11:00 to 12:00 50.4 48.9 47.7 46.5
28/04/2021

14:00 to 15:00 47.9 49.5 48.4 45.1
29/04/2021

14:00 to 15:00 49.2 48.2 49.3 46.8
30/04/2021

11:00 to 12:00 48.2 50.6 49.6 46.3
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BHARAT PETROLEUM CORPORATION LIMITED
@ KOCHI REFINERY
Bharat HSE DEPARTMENT
Petroleum
KR.HSE.SAFE.
01-06-2021

As per the direction from Joint Director, F&B, BPCL-KR, we are regularly monitoring the
sound level near PDPP flare area and the surroundings.

The following are the readings noted from the different areas in and around PDPP
project site.

Area-1 Area-2 Area-3 Area-4
Date & Time (Near flare (Near (behind canal (near
(hrs.) boundary wall at | Retention near watch adoorkara
watch tower 7) pond) tower) project gate)

03/05/2021

15:30 to 16:30 50.9 52.5 52.1 50.4
04/05/2021

10:00 to 11:00 51.2 51.9 50.5 49.8
05/05/2021

13:30 to 14:30 50.3 51.5 51.2 49.5
06/05/2021

15:30 to 16:30 50.8 50.1 49.8 49.0
07/05/2021

15:30 to 16:30 51.1 51.6 50.4 49.2
08/05/2021

10:00 to 11:00 51.5 49.8 49.0 48.9
10/05/2021

11:00 to 12:00 52.4 51.2 50.5 49.5
11/05/2021

11:00 to 12:00 51.8 50.5 49.7 48.2
12/05/2021

13:30 to 14:30 50.7 51.4 50.4 47.8
13/05/2021

10:30 to 11:30 49.1 49.9 48.5 47.5
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14/05/2021

15:30 to 16:30 48.6 50.5 49.3 46.8
17/05/2021

13:30 to 14:30 48.1 50.8 49.7 471
18/05/2021

11:30 to 12:30 49.2 49.7 48.6 46.5
19/05/2021

10:00 to 11:00 49.6 51.3 50.5 48.2
20/05/2021

13:30 to 14:30 47.9 50.6 49.8 46.6
22/05/2021

11:00 to 12:00 48.5 49.5 48.1 45.8
24/05/2021

15:30 to 16:30 46.8 50.3 49.3 45.5
25/05/2021

10:30 to 11:30 47.2 51.1 50.6 46.3
26/05/2021

15:30 to 16:30 48.1 49.7 49.2 47.5
27/05/2021

11:00 to 12:00 49.3 50.5 48.9 46.2
28/05/2021

14:00 to 15:00 48.6 48.5 47.5 45.1
29/05/2021

11:00 to 12:00 47.5 48.2 471 46.0
31/05/2021

14:00 to 15:00 46.9 47.5 46.5 45.6
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BHARAT PETROLEUM CORPORATION LIMITED
@ KOCHI REFINERY
Bharat HSE DEPARTMENT
Petroleum
KR.HSE.SAFE.
30-06-2021

As per the direction from Joint Director, F&B, BPCL-KR, we are regularly monitoring the
sound level near PDPP flare area and the surroundings.

The following are the readings noted from the different areas in and around PDPP
project site.

Area-1 Area-2 Area-3 Area-4
Date & Time (Near flare (Near (behind canal (near
(hrs.) boundary wall at | Retention near watch adoorkara
watch tower 7) pond) tower) project gate)

01/06/2021

14:00 to 15:00 48.2 50.4 49.3 46.5
02/06/2021

11:00 to 12:00 49.5 51.1 48.8 47.2
03/06/2021

13:30 to 14:30 49.1 49.5 48.5 46.7
04/06/2021

15:00 to 16:00 47.5 49.7 48.1 47.3
05/06/2021

15:30 to 16:30 48.3 48.6 47.5 45.9
07/06/2021

10:00 to 11:00 47.6 49.0 47.2 46.5
08/06/2021

10:30 to 11:30 48.5 47.2 46.6 45.1
09/06/2021

11:00 to 12:00 47.2 47.9 46.0 45.5
10/06/2021

14:00 to 15:00 46.9 50.2 49.4 47.2
11/06/2021

11:00 to 12:00 49.1 48.5 47.5 48.1
12/06/2021

15:30 to 16:30 48.4 50.5 49.3 46.8
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14/06/2021

10:30 to 11:30 48.9 511 50.5 47.2
15/06/2021

14:00 to 15:00 48.6 50.8 48.5 45.9
16/06/2021

13:30 to 14:30 50.2 51.3 49.8 48.0
17/06/2021

11:00 to 12:00 49.7 50.5 48.3 47.5
18/06/2021

11:00 to 12:00 48.9 50.2 48.5 471
19/06/2021

10:00 to 11:00 52.5 51.7 49.3 48.3
21/06/2021

14:30 to 15:30 48.4 50.6 49.5 46.9
22/06/2021

15:30 to 16:30 50.1 51.3 49.0 48.7
23/06/2021

10:00 to 11:00 50.5 51.8 48.8 47.4
24/06/2021

11:30 to 12:30 49.8 49.9 48.4 47.0
25/06/2021

14:00 to 15:00 53.5 50.7 47.3 46.5
26/06/2021

13:30 to 14:30 49.1 49.5 47.7 47.2
28/06/2021

11:00 to 12:00 51.4 50.5 49.5 48.5
27/06/2021

10:00 to 11:00 50.8 49.6 48.2 48.0
30/06/2021

15:30 to 16:30 51.1 50.8 48.5 48.3
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ANNEXURE 12

PDPP COMPLEX — MAJOR DISTANCES COMPLIANCE TABLE

Distances of Facilities along the outer line from Boundary wall

From

To

Minimum Safe

distance as per OISD

Actual Distance
Maintained (m)

Remarks

118 (m)

Drum filling and Non Bulk As per Petroleum rules 2002-
1

storage (Class B & C) Boundary wall 15 26 6m min.
2 |Cooling Tower Boundary wall 30 30.5 Exceeding OISD req.
3 [Tank Farm -4 Boundary wall 20 63 Exceeding OISD req.
4 |Oxo Alcohol Unit Boundary wall 60 60.5 Exceeding OISD req.
5 gg)o Alcohol tank farm (3A & Boundary wall 20 24.3 Exceeding OISD req.
6 Substation - Oxo Boundary wall 15 16.25 Exceeding OISD req.
7 |Acrylates (BA/2EHA) unit Boundary wall 60 68 Exceeding OISD req.
8 Blast proof Control room Boundary wall 30 30.6 Exceeding OISD req.
9 [Tank Farm -1 Boundary wall 20 20 Exceeding OISD req.
10 Tank Farm -2 Boundary wall 20 74 Exceeding OISD req.
11 |Chemical Warehouse Boundary wall 6 49 Exceeding OISD req.
12 Flare stack Boundary wall 90 90 Meeting OISD req.

5-Sep-21

©

Bharat
Petroleum

energising lives



ANNEXURE 13

eS8 MA&ID
OlR3NIMMAI3Ro~695 001

Government of Kerala
AS
CDi;Xf PSt;Ici')e:;rl Thiruvananthapuram-695 001

D.0O.No. 12Y7/c5/2021/cso 29" April, 2021

,Aam. afl afl 680 IAS

aflad’ @M

Dear Shri.

As you are aware, Kerala is experiencing second phase of COVID pandemic
surge. The State is taking concerted efforts to manage the situation as of now.

However, surges are expected in the coming weeks.

2. During the discussion with the Secretary, Petroleum and Natural Gas,
Government of India, it was discussed that a 1000 oxygen bedded facility could be
set up within the refinery premises by the Bharat Petroleum Corporation Limited

(BPCL). BPCL can assist in generating Oxygen as per the requirement.

3. In this regard, | request your esteemed organization for setting up of
1000 oxygen beds within your campus under your CSR initiative, which is
permitted vide order no.40-3/2020 DM-1 (A), dtd. 24.03.2020 of the Ministry of
Corporate Affairs, Govt. of India. The State will provide required human resources
to make it functional and provide care and support to the COVID positive patients.

| also request to set up compressors for oxygen refilling arrangements.

Looking forward to early actions in this regard.

Yours sincerely,

r. VP Joy

Shri. K Padmakar

Chairman & Managing Director,

Bharat Bhavan, 4 & 6 Currlmbhoy Road,
Ballard Estate, Mumbai -400001.

Co:
Shri. Sanjay Khanna

Executive Director,
Kochi Refinery, BPCL.

Government Secretariat, Thiruvananthapuram, Kerala, Il’.ldia, Pin-695 (_)()1 _
Tel: +91 (471) 2333147, 2518181, Fax: +91 (471) 2327176, E-mail : chiefsecy@kerala.gov.in
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ANNEXURE 14

KERALA STATE POLLUTION CONTROL AWARD

KERALA
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Lsued to
Hochi Wiﬂﬂ/‘?x{:&l« Fd. » Crnerloelasn

on securing First place among Large scale industries in making substantial and sustained effort in

pollution control in the year 2002

e

hachil

WORLD ENVIRONMENT DAY
CHAIRMAN

5th JUNE 2003
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KERALA STATE POLLUTION CONTROL BOARD
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B RAL A
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Uertificate of Special Appreciation

awarded to
Hoché W)t%f‘ es S s Carectleeeleam
among large scale industries in the year 2003

Jor consistent cffort ¢ sustained performance in upkeeping the environment

}W/
WORLD ENVIRONMENT DAY Piul Thachli

Gth JUNE 2004 CHAIRMAN
KERALA STATE POLLUTION CONTROL BOARD
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KERALA STATE POLLUTION CONTROL AWARD

e
HKERALM
— e
e

WA\
N
Lertificate of Merit

issued to

Bharat Petroleum Corporation L. (BPCL), Kochi Refinery, Ernakulam

on securing overall excellence in making substantial and sustained

qﬁrt n palfuffon control in the year 2008.

h
1
6\-\” i

MEMBER SECRETARY ———— WORLD ENVIRONMENT DAY CHAIRMAN
KERALA STATE POLLUTION CONTROL BOARD 5ih JUNE 2009 KERALA STATE POLLUTION CONTROL BOARD
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KERALA STATE POLLUTION CONTROL BOARD

EENALA

ey
74

C@’ﬁttiﬁimlﬁ oyj_ Guxcellence

it % issued to
: Zi BPCL Kochin Refinery, Ernakulam
(_L' among very large scale industries making substantial and sustained
{3_ effore in pollution control in 2009
i | \
1 - L |
i .
Jeyaprasad 5.D.
] : . CHAIRMAN
WORLD ENVIROMMENT DAY KERALA STATE POLLUTION CONTROL BOARD
5 June 2010
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Cerﬁ[ica{e o{ Meri’c

fssieed to

BPCL- Kochi Refinery, Ernakulam
on securing Excellence position among Very Large Industries making substantial and sustained
effort in pollution control in 2010

-5
K. SAJEEVAN

Chairman

Kerala State Pollution Control Board

WORLD ENVIRONMENT DAY
5th June 2011
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KERALA STATE POLLUTION CONTROL BOARD

Pollution Control Award - 2011
ertificate OFf lerit
issued to
BPCL - KOCHI REFINERY, AMBALAMUGAL, ERNAKULAM

on securing First position among Very La'rge -;SCElle Industries in making substantial

and sustained effort towards 'j)_:oll'ution control in the year 2011

[ T e e
e U e U S 1 W mn i i e D S =
DA T bt S it S e BT :_._:"-'-". ‘fv/%
S [P MOLIKUTTY WORLD ENVIRONMENT DAY l S K.SAJEEVAN
Member Secretary 5th JUNE, 2012 : | Charrmun
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Awarded to
BPCL - KOCHI REFINERY, AMBALAMUKAL, ERNAKULAM
for securing Excellence position among Very Large Industries
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T for substantial and sustained efforts in pollution eontrol in 2012 =t
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fFifier /1:/, o7 s
= P. Molikutty WORLD ENVIRONMENT DAY K. Sajeevan
b, Member Seeretary sth June 2013 Chairman
KERALA STATE FOLLUTION CONTHOL BUARD

KURALA STATE POLLUTION CONTROL BOARD
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KERALA STATE POLLUTION CONTROL BOARD
Wertificate of Merit

Issued to

Bharat Petroleum Corporation Limited Kochi Refinery, Ernakulam

on securing Excellence position among Very Large Industries
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for substantial and sustained efforts in pollution control
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P. Molikutty World Environment Day K. Sajeeviin
. Member Secretary 5" June 2014 Chairman
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KERALA STATE POLLUTION CONTROL BOARD
Mertificar: of 4

W

el

§
Issued to | !
i BPCL - Kochi Refinery, Ambalamugal , Kochi
on securing Excellence position in the category Very Large Industry
Jor substantial and sustained efforts in pollution control

and for initiatives in environment protection in 2014

Wizt Foviroremsnt ey 9014 Y. 4 jr‘_-—‘
Seven Billion Dreams, rrrgrr

One Planet.
Consume with Care.
Junio b

P {
K. Sajeevan
Chairman
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Ambalamugal, Kochi
on securing Excellence position in the category Very Large Industry

==~
JE7
KERALA STATE POLLUTION CONTROL BOARD
@Aertificate of Merit
Issued to
BPCL - Kochi Refinery
I

for substantial and sustained efforts in pollution control

and for initiatives in environment protection in 2015

N S
\ WORLD e
\ ENVIRONMENT o i
ﬂﬁv Chairman

5" June 2016




92

aRay
~gE”

KERALA STATE POLLUTION CONTROL BOARD |
Aertiticate of flerit ‘?

Issued to
BPCL - Kochi Refinery
Ambalamugal, Kochi
:} ; on securing Excellence position in the category Very Large Scale Industries
: | for substantial and sustained efforts in pollution control
E? and for initiatives in environment protection in 2016-17

\m =

K. Sajeevan
Chairman
4" October 2017
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1% POLLUTION Cowy,
w\“sw . S04y,
& @erti icate of ¢ erit 9

Issued to

BPCL - Kochi Refinery, P.B. No. 2
Ambalamugal, Kochi- 682302

on securing Excellence position in the category Very Large Industries
Jor substantial and sustained efforts in pollution control
and for initiatives tn environment protection in 2018

775, WORLD e
?LE&;I 5 L EAVIRONMENT »
POLLUTION 20 DAY

K. Sajeevan
Chairman

5" June 2018




Poliution

_ﬁ_;_b STATE POLLUTION CONTROL BOARD
Award for
Best Environmental Practice

Issued to
BPCL Kochi Refinery, Ernakulam

In recognition of securing _Second position in the sector Industries (Effluent generation > 5 MLD)
for substantial and sustained efforts in pollution control and
for initiatives in environmental protection in 2018.

.@N HF banec
14 Sreckala 8. Dr. Ajit Haridas
g Fn&&!“i §" June 2019 Chairman
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Apex India Green Leaf 2019 Award for Environment Excellence

& @

Bharat
Petroleum

prerey Certificate
Award 2019 |
L cucsioncs hés is o centify that

3 Excellonce s
. BHARAT PETROLEUM C ORPORATION LIMITED,

Kochi refinery Fas feex deelared winucs of

CTOR
PLATINUM AWARD ¢ PETROLEUM REFINERY SE

fon outstanding ackicocment @

Environment Excellence

anercn
o s

' : ' ="~ BHARAT PETROLEUM KOCHI REFINERY BAGS APEX INDIA FOUNDATION
wm\ﬁ‘-!i's"mm \ PLATINUM AWARD IN PETROLEUM REFINERY SECTOR
mmm ; 3 % .T:E[.jwm 15 N RECOGNITION OF KOCHI REFINERY'S OVERALL PERFORMANCE AS A CARING GREEN
N SN ~ . MISSION NODEL AND ONLINE BASED
o . SYSTEM

.
« GREEN INITIATIVES AT KOCH| REFINERY - CLEAN TECHNOLOGY AND ECOLOGY

Bharat petroleum Kochi Refinery, the largest PSU refinery in India wins Apex India Green Leaf
2019 for Environment Excellence. The Platinum award in the Petroleum Refinery sector is in
recognition of Kochi Refinery's overall performance as a caring green entity and in particular for
the initiatives (a) Digitalization in environment — refinery wide emission model and online based
hazardous material and waste management system (b) Environment treasures at the Refinery (c)
Best environmental practices and (d) Green initiatives including - clean technology and ecology.
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RNBQA Excellence in Crisis Awards 2020

IMC

(harntoms of Gomemerce arst Incaustry

iExcellence in Crisis

Cortifcatsof Moit

i awanrded to

Bhanat Petroleum Corfioration Lid.

Hochi Refinery

Tk e ha
and positive ataksholder oalue.
in combaing the pandemic.

ﬂ( Lsab oy
Niraj Bajaj
Chaiman

WC Rarmisishea Bags Netso o Cluslly Aovars Trust

a
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B =

Couratiufion
N KOCHI REFINERY

"5 WINS THE PRESTIGIOUS
EXCELLENCE IN CRISIS

MERITORIOUS AWARD

BHARAT PETROLEUM NOCHI REFINERY, THE LARGEST PSU REFINERY IN INDIA HAS WON THE
PRESTIGIOUS EXCELLENCE IN CRISIS ANARD 2020 INSTITUTED BY
1M RAMKRISHNA BAJA ATIONAL OWALITY AMARD (RNB0A) TRUST.
THE AWARD 15 IN RECORNITION OF KOCH REFINER'S CALLABORATIVE EFFORT AS
CRISIS INNOVATORS FOR THE UNIQUE SHUTDOWN DURING A UNIQUE PANDENEC

INNOVATION : REMOTE SUPERYISION OF CATALYST REPLACEMENT
ATVGO-HOS AND DHDS REACTORS AT BPCL NOCHI REFINERY

mumunmumnrimsmmmmmnmmk
THATWEAREBORNT € CUALLENGEDAWD T0 DELIVER PASSONATELY,DUR TRANKSTOALL
QUTSTANDING SLPPORT FR SEES THSMSSIN TRROBOH

LT R D ) S

Bharat petroleum Kochi Refinery, the largest PSU refinery in India has won the prestigious
Excellence in Crisis award 2020 instituted by IMC Ramkrishna Bajaj National Quality Award
(RNBQA) Trust. The Meritorious award is in recognition of Kochi refinery’s collaborative

effort as “Crisis Innovators” in managing the unique shutdown during the COVID-19

pandemic while also operating the Refinery non-stop for uninterrupted supply of petroleum

products.

The innovation : Remote SuperVision of Catalyst Replacement at VGO-HDS and DHDS
Reactors at Kochi Refinery. Our sincere thanks to all consultants and vendors for the
outstanding support for seeing this mission through. Mr. Murali Madhavan P, Executive
Director (Kochi Refinery) acknowledged the award in the virtual Award Ceremony that took
place on 30 October 2020
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ASSOCHAM Innovators Excellence Awards 2020

ASSOCHAM InnOVGfOrs Excellence Awards 2020

/ I

A.S Mittal ‘ R RAMANAN MD AIM . & r a0 Ashutosh Sharma DST

ASSOCHAM Innovators’ Excellence Awards 2020 under the category ‘Innovation in
Environment and Sustainability’ for the “Digital Twin Refinery Emission Model” developed
by Kochi Refinery was presented to Bharat Petroleum by ASSOCHAM at a virtual ceremony
presided over by Prof Ashutosh Sharma, Secretary, Department of Science and Technology,
Govt. of India.

The ASSOCHAM’s ENNOVATE INDIA 2020, showcases, ASSOCHAM Innovators
Excellence Awards 2020 with an aim to reward and recognize the best innovations, and
showcase them as shining examples to embolden and inspire others. Kochi Refinery
implemented the digital twin concept as an innovative approach for real-time emission and
efficiency monitoring and data acquisition. Process Emission Model, an industry first from
Kochi Refinery is a powerful tool for quantitative emission and efficiency calculations. It has
been developed on Aspen Hysys platform runs on Aspen Online. Shri. Murali Madhavan P,
Executive Director (Kochi Refinery) acknowledged the award on behalf of Bharat Petroleum
at the virtual ceremony on 27 September 2020
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Best Corporate Citizen Award for BPCL Kochi Refinery 2019

BPCL Kochi Refinery has won the NIPM Kerala Best Corporate Citizen Award for the third
consecutive year. Mr George Thomas, General Manager (PR & Admn), Mr Vineeth M
Varghese, Chief Manager (PR & CSR), Mrs Ancy Johnson, Senior Manager (PR & LW)
alongwith the CSR team received the trophy from Mr S Suhas IAS, District Collector,
Ernakulam at a function held at Kochi on 22 September 2019.

BPCL Kochi Refinery competed among large companies having a minimum CSR budget
above Rs.100 lakhs. The National Institute of Personnel Management (Kerala Chapter)
instituted the award for identifying and recognizing the efforts of companies in integrating
and internalizing Corporate Social Responsibility into their core business operations. Major
CSR projects based on our thrust areas were showcased before the jury alongwith a summary
of the CSR activities including the involvement of the CSR Volunteers club during FY 2018-
19. This year BPCL KR shares the first prize with Cochin Shipyard Ltd.
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BPCL bags KMA CSR Award 2018

Bharat Petroleum has bagged the KMA CSR Award 2018 for "Child & Elderly Care" and
runners up for "Environment & Greenery" in Public Sector.

The CSR awards instituted by the Kerala Management Association (KMA) were distributed
at the KMA CSR conclave in Kochi on 6 July 2018. Shri. Babu Joseph, Chief General
Manager (Maintenance), Shri. George Thomas, General Manager (PR & Admn), Shri.
Vineeth M Varghese, Senior Manager (PR & Admn), Ms Ancy Johnson, Manager (PR &
LW) along with the CSR team received the trophies and certificates from Shri. Kochouseph
Chittilappilly, Chairman and CEO, V-Guard Industries Ltd and a revered philanthropist.

BPCL received the recognition in "Child & Elderly Care" for the support extended for facility
enhancement and supplementary nutrition at 52 Anganwadis (play schools) in the
neighbourhood. As part of facility enhancement, five anganwadis in Vadavucode Puthencruz
Grama Panchayat were renovated with improved ambience and caring space for children .
Under the Anganwadi Nutrition Programme, milk and eggs are being provided to children in
the age group 3 to 6 years and adolescent girls in all 52 Anganwadis in Vadavucode
Puthencruz Grama Panchayat and Thiruvaniyoor Grama Panchayat where Kochi Refinery is
situated.

Support has also been extended for the purchase of books and book shelves for the
Adolescent Girls Clubs (AG Clubs) functioning in these Anganwadis. Books on health,
nutrition, well-being, happiness and success have been provided to inspire the young readers.
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BPCL was also adjudged the first runner-up in the category "Environment & Greenery" for
the Green Pilgrimage project. This was an exclusive project to promote use of organic colours
instead of chemical at the annual ritual of Erumely Pettathullal among Sabarimala devotees
who arrive in thousands during the festival. The green pilgrimage was conceptualised with the
aim of protecting River Pampa where devotees take the holy dip before the sacred darshan
every year.

Earlier at the conclave, Shri. George Thomas, GM (PR& Admin) presented the Green CSR
Initiatives of KR. The stall set up by BPCL and SDI (Kochi), highlighted the CSR initiatives
of Kochi Refinery to delegates from Corporate, PSUs, Private companies and NGOs in South
India. This accolade for CSR follows soon after the NIPM Best Corporate Citizen Award that
BPCL bagged in June 2018.
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Kochi Refinery wins State Pollution Control Award 2018

BPCL Kochi Refinery has won State Pollution Control Excellence Award instituted by Kerala
State Pollution Control Board (KSPCB). Kochi Refinery has achieved this award for the 12th
consecutive year for pollution control measures in the category of very large industries.

Mr. Prasad K Panicker, Executive Director (Kochi Refinery), Mr. Damien Gracious, Chief
General Manager (HSE), Mr. ES Anilkumar and Mr. KG Aji received the award on behalf of
BPCL Kochi Refinery from Hon’ble Chief Minister of Kerala Mr. Pinarayi Vijayan at a
function held at Thiruvananthapuram on 7 June 2018.

Mr. K Muraleedharan MLA, Mr. K Sajeevan, Chairman, Kerala State Pollution Control
Board (KSPCB), Mr. TA Thankappan, Member Secretary (IC), KSPCB and Dr. TN Seema,
Vice Chairperson, Haritha Keralam Mission were also present.
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BPCL Kochi Refinery bags NIPM Kerala Best Corporate Citizen
Award 2018

BPCL Kochi Refinery has bagged the NIPM Kerala Best Corporate Citizen Award for the
second consecutive year.

Mr Jayesh Shah, Executive Director (HR), Mr George Thomas, General Manager (PR &
Admn) and Mr.Vineeth M Varghese, SM (PR & Admin) along with the CSR team received
the trophy and certificate from Mr. APM Mohammed Hanish IAS, Managing Director, Kochi
Metro Rail Ltd in Kochi on 23 June 2018. BPCL Kochi Refinery competed among large
companies having a minimum CSR budget above Rs.100 lakhs.

The National Institute of Personnel Management (Kerala Chapter) instituted the award for
identifying and recognizing the efforts of companies in integrating and internalizing
Corporate Social Responsibility into their core business operations.

Earlier BPCL Kochi Refinery presented the various CSR initiatives undertaken during FY
2017-18 on 18 June 2018. Five major CSR projects based on our thrust areas were showcased
before the jury along with a summary of all the CSR activities including the contributions of
the CSR Volunteers club of Kochi Refinery that has a wide representation from among
employees and family members. Ms Ancy Johnson, Manager (PR & LW) and CSR Team
members Ms. Elizabeth Davis and Mr. PA Mohammed Nizar made the presentation.
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Rajbhasha Rolling Trophy for BPCL Kochi Refinery 2017-18
" ; L ‘, :“.‘1 ‘r
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BPCL Kochi Refinery has won the prestigious Rajbhasha Rolling Trophy for the year 2016-
17 (First Prize), instituted by Kochi Town Official Language Implementation Committee
(PSUs) for the best Official Language performance among the Public Sector Undertakings
located in Kochi

Mr P S Ramachandran, Executive Director (Projects), KR received the Trophy from Shri G
Muraleedharan ITS, PGMT, BSNL, Kochi and Smt. Girija V R, Sr. Manager (OL), KR
received the certificate from Shri A K Choudhury, Director, CIFNET in a function held at
BSNL Bhavan, Ernakulam on 12.03.2018. Dr. Susmitha Bhattacharya, Asst. Director
(Implementation), Regional Implementation Office, Kochi and Shri Sreenivasa Rao, Dy.
General Manager, National Insurance Co. Ltd. were also present.

Kochi Refinery also won the overall Championship Trophy for scoring highest points in the
Joint Hindi Week celebrations-2017 organised under the auspices of Kochi Town Official
Language Implementation Committee (PSUs).

Employees from 36 PSUs situated in Kochi participated in the competitions.

Mr P S Ramachandran, Executive Director (Projects) & KR team received the trophy from
Shri G Muraleedharan ITS, PGMT, BSNL, Kochi.
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KMA Excellence Award 2017

Kochi Refinery has bagged the "KMA Excellence Award 2017" for its GREEN
INITIATIVES. Mr. Damien Gracious, Chief General Manager (HSE), Mr. C Sainath,
DGM (Environment) and Mr. Mathew P Thomas, DGM (Power & Ultilities) received the
award from Ambassador Dr. Deepak Vohra, Special Advisor to Prime Minister, Lesotho
and Guinea-Bissau and Special Advisor to Ladakh Autonomous Hill Development
Councils, Leh and Kargil at the Annual Awards function of the Kerala Management
Association (KMA) on 5 June 2017.

Mr. Prasad K Panicker, Executive Director (I/C), Kochi Refinery and Past President,
KMA, spoke at the function. Sustaining the various environment care initiatives
implemented over the years has helped BPCL Kochi Refinery distinguish itself as an
environment friendly company.

At Kochi Refinery, energising environment is a commitment we deliver everyday.
From rejuvenating fresh water lakes to recycling waste paper; from solar power plants

to biogas plants; from reduction in fuel consumption to reduction in water
consumption, from air ambient quality systems to oil spill combat facilities, from de-
sulphurisation of fuels to sewage treatment plants, each and every activity
implemented here has environment as the prime focus. KR’s most recent initiative is
the Butterfly Park, which is home to quite a few rare species. KR is also taking the
environment care initiatives beyond the immediate community through ENCON Clubs

in schools and colleges across Kerala.

The KMA is a pioneer management association, that has been playing a pivotal role in
the promotion and propagation of contemporary management principles and practices

in Kerala since 1957. This award for continued excellence in Environment care, has
definitely made World Environment Day 2017, special for Kochi Refinery.

Kudos to KR team on yet another accolade for environment care!



BPCL has won the Silver Award in the Best House Journal category in the NiB awards 2016
instituted by the press club Ernakulam and Public Relations Council of India, Kerala Chapter. Mr
George Thomas, Chief Manager ( Estates& Administration ) and Mr Vineeth M Varghese,
Manager ( Public Relations ) received the award from Mr. V K Ebrahimkunju, Hon’ble Minister
for Public Works at a function held at Kochi on 20 February.
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Kerala State Pollution Control Excellence Award 2015-16
(otnas

Bharat Petroleum Corporation Limited Kochi Refinery has won the Kerala State Pollution
Control Board Excellence Award for the year 2015. We received the Excellence Award in the
category of very large Industry for substantial and sustained efforts in Pollution Control and
for initiatives in environmental protection for the ninth consecutive year.

Mr Murali Madhavan, General Manager (Oil Movement and Storage) and Mr Mathew P
Thomas, Chief Manager (Energy & Environment) received the the Award from Smt K K
Shylaja Teacher, Honb’le Minister for Health, Social Justice and Pollution Control at a
function held at Kannur to commemorate the World Environment Day.
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Safety Accolades for BPCL Kochi Refinery 2015-16
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BPCL Kochi Refinery bagged the Outstanding safety Performance Award Instituted by
National Safety Council- Kerala Chapter under the category of very large industries. The
award was received by KR team headed by Mr PK Thampi, General Manager (Technical) and
Mr. Damien Gracious KD, DGM (Fire& Safety) from Mr P Pramod, Director of Factories &
Boilers Department, Government of Kerala during Safety Day Celebration held at
Productivity House, Ernakulam on 4 March

BPCL Kochi Refinery also bagged another award for Excellence in Safety Management. Ms.
MS Mythily, Member Secretary, Kerala State Pollution Control Board distributed the award.
Mr. PK Thampi, GM (Technical) received the award on behalf of Kochi Refinery. Mr Roshan
Shihab PM, Chief Manager (F& S) and JHSSEC members were also present.
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Kochi Refinery Wins CPT Award 2015-16

Kochi Refinery won Business Award for the Business House that Handled Highest Cargo
through Cochin Port Trust in the financial year 2015- 2016. Mr P Murali Madhavan, General
Manager ( OM& S ) received the award from from Mr Paul Antony, IAS , then Chairman of
Cochin Port Day 2016 at Kochi on 26 May.
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KR Finance Brings In Awards 2015-16

BPCL Kochi Refinery Finance has triumphed in the All India Finance Meet 2016 held at
Bengaluru on 13 August bringing home three prestigious awards. KR has won the coveted
Chairman’s Award for Best Business Partner recognizing excellence in Finance function in
the Corporation.

Kochi Refinery has also won the Excellence Award in Accounting & Compliance and has
come runner-up in Excellence in Governance. The finance team led by Mr PK Suresh,
General Manager (Finance) and Mr Pius Mathew, Deputy General Manager (Project Finance)
received the awards. Mr Balasubramanian P, Director (Finance) and Mr R Ramachandran,
Director (Refineries) were also present during the award ceremony.
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Commendation for EMC 2014-15
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Kerala State Energy Conversation Commendation Certificate 2015 in category of Large scale

Energy Consumers in the State of Kerala during year 2014 — 15 was presented to BPCL KR

by the Department of power, Government of Kerala through the Energy Management Centre

— Kerala.

Mr. Thampi P K, General Mnager (Technical ) and Mr Madhu K M Manager (E & E)
received the award from Shri Aryadan Muhammed, Honourable Minister for Power,

Government of Kerala, on National Energy Consevation Day, 14 December 2015 at

Thiruvanathapuram. Mr Sivasankar M, IAS, Secretary, Power Department, Government of
Kerala, Mr Manoharan T M, Chairman, KSERC and Damodaran V k, Founder Director,

EMC Kerala were also present in the function.
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BPCL has been awarded the second Top Importer of Cochin for the year 2015 by Cochin
Customs. Mr PK Suresh, General Manager (Finance) received the award from Hon’ble
Government of Kerala. Mr. P Sathasivam at a function held in connection with *’
International Customs Day” on 27 January at Merchant Navy Club, Willingdom Island,
Cochin.
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Certificate of Excellence for outstanding achievement in pollution
control by Kerala State Pollution Control Board 2013-14

We have been receiving Excellence award from the State Pollution Control Board for the
last consecutive 7 years

"Green Manufacturing Excellence Award 2014" in the category of Mega Large Businesses in
India in a survey by M/s Frost & Sullivan for the year 2014

Safety Award 2013 for the meritorious performance in the field of Safety, in Category-A
among very large industries, from Factories & Boilers Department- Govt. of Kerala.

Runner-up award from National Safety Council - Kerala chapter, for outstanding safety
performance among very large size chemical industries.
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2009

Selected as Best Public Sector Undertaking and awarded first price in Large Factories
(Petroleum) category by Department of Factories & Boilers, Government of Kerala. Also, the
refinery has secured awards for the following:

Best Safety Committee (First Prize)
Best Safety Officer (First Prize - Mr. A.K. Das)
Best Safety Worker (First Prize - Mr. N.R. Rajeev)

Outstanding Safety Performance Award (First Prize - Large Size Chemical Industries) by
Safety Council of India, Kerala Chapter

Excellence Award for outstanding performance in pollution control by Kerala State Pollution
Control Board under very large Industries category

Received OHSAS 18001-2007 Certification on 18th Jan., 2010

Kerala State Energy Conservation Award, Commendation Certificate by Energy Management
Centre, Kerala

Gold Award in Petroleum Refinery sector for Safety Management by Greentech Foundation

Safety Innovation Award in the Oil & Mining Sector (Refinery) from Institution of Engineers
India, New Delhi
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Best Public Sector Undertaking and awarded first price in the Chemical and Petroleum
Category under Large Factories by Department of Factories & Boilers, Government of
Kerala. Also, the refinery has secured awards for the following:

o Best Safety Committee
Second Best Occupational Health Centre
Second Best Safety Officer
o Second Best Workman

O

O

First Prize in Refinery Sector for the National Energy Conservation Award by Bureau
of Energy Efficiency, Ministry of Power

State level award for Energy Conservation by Energy Management Centre, Govt. of
Kerala.

Certificate of Excellence for outstanding achievement in pollution control by Kerala
State Pollution Control Board
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2007

Kerala State Pollution Control Board’s Award for outstanding achievement in pollution
control performance among large scale industries

Gold Award in Petroleum Refinery Sector for outstanding achievement in safety management
from Green Tech Foundation>

Safety Innovation Award from Institution of Engineers India, New Delhi
Award by National Safety Council of India, Kerala Chapter for the following:

Outstanding Safety Performance

Best Safety Committee
Excellence in Safety Management
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2006

7th Annual Green-tech Environment Excellence Gold Award in Petroleum Refining
sector by Green Tech Foundation, New Delhi

Outstanding Safety Performance Award - Runner up prize in large scale industries by
National Safety Council, Kerala Chapter

Best Performance Award for the Safety Committee by National Safety Council

Award of Excellence from Kerala State Pollution Control Board for substantial
performance and sustained efforts in pollution control activities
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F. No. J-11011/26/2013- IA 11 (1)
Government of India
Ministry of Environment, Forests and Climate Change
(I.A. Division)

Indira Paryavaran Bhawan
Aliganj, Jorbagh Road,
New Delhi-110003

E-mail ; Ik.bokolia@nic.in
Telefax : 011: 24695313
Date: 12" May, 2015

To,
Shri George Paul (Dy. General Manager)
M/s BPCL-Kochi Refinery.
Post Bag No. 2 Ernakulam District
Ambalamugal -682 302, Kerala

E-mail: georgegaul@bharatpetroleum.in : Fax No.: 0484-2822006

Subject:  Propylene Derivatives  Petrochemical Project (PDPP) at Village
Puthencruz/Thiruvankulam, Tehsil Kunnathanadu, District Ernakulam, Kerala by
M/s BPCL-Kochi Refinery- Environmental Clearance reg.

Ref. . Your letter no. BPCL-KR-PC7 dated 9" January, 2012.

Sir,

This has reference to your letter dated o™ January, 2012 alongwith project documents
including Form 1, Prefeasibility Report, Draft Terms of References, EIA/EMP report, Public Hearing
report and your subsequent letter no. 26-PT-54 dated 19" March, 2015 on the above mentioned
subject.

20  The Ministry of Environment, Forests and Climate Change has examined the application. It
is noted that the proposal is for setting up of Propylene Derivatives Petrochemical Project (PDPP)
at Village Puthencruz/Thiruvankulam, Tehsil Kunnathanadu, District Ernakulam, Kerala. Total cost
of the project is Rs. 4588 Crore. Plant area is 132.4 Acres of which area earmarked for greenbelt is
40 acres. Polymer grade propylene (250 TMT) will be supplied by the BPCL-Kochi Refinery after
implementation of the integrated refinery expansion project (IREP) at Kochi, Kerala. Chitrapuza
River (1.0 Km), Panar (1.6 Km) and KaitapuzhaKoyal (5.7 Km) are located within 10 Km distance.
It is reported that no national park/wildlife sanctuary/reserve/protected forests are locatedwithin 10
km distance. Following products will be manufactured:

| Products: \
Ester Grade Acrylic Acid ! 47,000 Metric Tonnes per Annum
Butyl Acrylate . 180,000 Metric Tonnes per Annum
2 Ethyl Hexyl Acrylate ; 10,000 Metric Tonnes per Annum |
Normal Butanol : 38,000 Metric Tonnes per Annum B
| 2 Ethyl Hexanol : 47,000 Metric Tonnes per Annum |

Lo
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Iso Butanol ! 7,000 Metric Tonnes per Annum ]

Plant Capacities:

Acrylic Acid Unit ! 160,000 Metric Tonnes per Annum
Acrylate Unit : 160,000 Metric Tonnes per Annum
Oxo Alcohols Unit : 212,000 Metric Tonnes per Annum

3.0 Off gases and other waste gases generated from the process units will be routed to waste
incineration unit for treatment. Low NOx burners will be provided. Online analyzers / Gas monitors
will be provided to monitor emissions / leaks. Smokeless flare of adequate height will be provided
for safe disposal of gases during emergencies. Total SO, emissions from PDPP will be 43.4 Kg/hr.
Total SO, emissions after implementation of PDPP alongwith the existing Integrated Refinery
Expansion Project (IREP) of Kochi Refinery will be 1561.4 Kg/hr. It is reported that total fresh water
requirement from Pariyar River will be 493 m3/hr. for which BPCL — Kochi Refinery has consent
from the Gowt. of Kerala for drawing water from Periyar River upto 3083.3 m’hr. Effluent
generation will be 35 m3/hr from process, 102.3 m3/hr from cooling tower blow down and 203
m3/hr from condensate. Low COD effluent from process will be treated in combine effluent
treatment plant of IREP. High COD effluent will be routed to waste incinerator. Cooling tower blow
down will be treated in RO. DM plant and treated effluent will be recycled /reused for cooling tower
make up. Condensate will be reused in the IREP project of Refinery. Domestic sewage will be
treated in sewage treatment plant (STP). Rain water from PDPP complex will be routed to an oil
water separator and will be reused. Oxidation catalyst, Feed purification absorbent and Polymer
residue will be sent to the Authorized recycler/re-processors.

4.0 All petro-chemical complexes are listed at S.N. 5(c) under category ‘A’ and appraised at
Central level.

5.0 Public hearing/consultation was conducted by the State Pollution Control Board on 23"
December, 2014.

8.0 The proposal was considered by the Expert Appraisal Committee (Industry) in its meetings
held during 5"-7" March, 2013, 28™ to 30" April 2014 and 17"-19" February, 2015 respectively.
Project Proponent and the EIA Consultant namely Engineers India Ltd., have presented EIA / EMP
report as per the TOR, EAC has found the EIA / EMP Report and additional information to be
satisfactory and in full consonance with the presented TORs. The Committee recommended the
proposal for environmental clearance.

7.0 Based on the information submitted by the project proponent, the Ministry of Environment
and Forests hereby accords environmental clearance to above project under the provisions of EIA
Notification dated 14™ September 2006, subject to the compliance of the following Specific and
General Conditions:

A. SPECIFIC CONDITIONS :

i. M/s BPCL shall comply with new standards/norms for Qil Refinery Industry and
petrochemical industry notified under the Environment (Protection) Rules, 1986.

i. Continuous on-line stack monitoring for SO, NOx and CO of all the stacks shall be carried
out. Low NOx burners shall be installed. ?
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The emission standards prescribed by the MoEF under Environment (Protection) Act for
petrochemical industry shall be strictly followed. At no time, the emission levels shall go
beyond the prescribed standards. In the event of failure of any pollution control system
adopted by the unit, the respective unit shall not be restarted until the control measures are
rectified to achieve the desired efficiency. Stack emissions shall be monitored regularly.

Leak Detection and Repair programme shall be prepared and implemented to control
HC/NOC emissions. Focus shall be given to prevent fugitive emissions for which preventive
maintenance of pumps, valves, pipelines are required. Proper maintenance of mechanical
seals of pumps and valves shall be given. A preventive maintenance schedule for each unit
shall be prepared and adhered to. Fugitive emissions of HC from product storage tank
yards etc. must be regularly monitored. Sensors for detecting HC leakage shall be provided
at strategic locations.

Total SO, emissions after implementation of PDPP including IREP shall not exceed 1561.4
Kg/hr.

Continuous monitoring system for VOCs at all important places/areas shall be ensured.
When monitoring results indicate above the permissible limits, effective measures shall be
taken immediately.

Ambient air quality monitoring stations, [PMyg, PM2s, SO,, NOx, H,S, mercaptan, non-
methane-HC and Benzene] shall be set up in the complex in consultation with Kerala State
Pollution Control Board, based on occurrence of maximum ground level concentration and
down-wind direction of wind. The monitoring network must be decided based on modeling
exercise to represent short term GLCs.

Ambient air quality data shall be collected as per NAAQES standards notified by the
Ministry on 16" November, 2009 and trend analysis w.r.t past monitoring resuits shall also
be carried out. Adequate measures based on the trend analysis shall be taken to improve
the ambient air quality in the project area.

The gaseous emissions from DG set shall be dispersed through adequate stack height as
per CPCB standards. Acoustic enclosure shall be provided to the DG sets to mitigate the
noise pollution. Besides, acoustic enclosure /silencer shall be installed wherever noise
levels exceed the limit. ‘

Total fresh water requirement from Kochi Refinery for PDPP shall not exceed 493 m>/hr
and prior permission shall be obtained from the concerned agency. No ground water shall
be used.

Industrial effluent shall be treated in the effluent treatment plant. Treated effluent shall be
recycled/reused in the existing cooling tower. As proposed, high COD effluent shall be
incinerated. Water quality of treated effluent shall be monitored regularly. Online water
monitoring system shall be installed for important parameters.

Oil catchers/oil traps shall be provided at all possible locations in rain/ storm water drainage
system inside the factory premises.

Incinerator designed shall be as per CPCB guidelines. -

( f)
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The Company should strictly comply with the rules and guidelines under Manufacture,
Storage and Import of Hazardous Chemicals Rules, 1989 as amended in October, 1994
and January, 2000. Hazardous waste should be disposed of as per Hazardous Waste
(Management, Handling and Trans-boundary Movement) Rules, 2008 and amended time to
time.

Proper oil spillage prevention management plan shall be prepared to avoid spillage/leakage
of oil/petroleum products and ensure regular monitoring.

The company shall strictly follow all the recommendation mentioned in the Charter on
Corporate Responsibility for Environmental Protection (CREP).

To prevent fire and explosion at oil and gas facility, potential ignition sources shall be kept
to a minimum and adequate separation distance between potential ignition sources and
flammable materials shall be in place.

All the recommendations mentioned in the rapid risk assessment report, disaster
management plan and safety guidelines shall be implemented.

All the issues raised and commitment made during the public hearing/consultation meeting
held on 23" December, 2014 shall be satisfactorily implemented. Accordingly, provision of
budget to be kept.

At least 2 % of the total cost of the project should be earmarked towards the Enterprise
Social Commitment (ESC) based on local needs and action plan with financial and physical
breakup/details should be prepared and submitted to the Ministry's Regional Office at
Bangalore. Implementation of such program should be ensured accordingly in a time bound
manner.

Green belt shall be developed at least in 40 acres of land in and around the plant premises
to mitigate the effects of fugitive emissions all around the plant as per the CPCB guidelines
in consultation with DFO. Thick greenbelt with suitable plant species shall be developed
around unit. Selection of plant species shall be as per the CPCB guidelines.

Provision shall be made for the housing of construction labour within the site with all
necessary infrastructure and facilities such as fuel for cooking, mobile toilets, Safe drinking
water, medical health care, créche etc. The housing may be in the form of temporary
structures to be removed after the completion of the project.

GENERAL CONDITIONS:

The project authorities must strictly adhere to the stipulations made by the State Pollution
Control Board (SPCB), State Government and any other statutory authority.

No further expansion or modification in the project shall be carried out without prior
approval of the Ministry of Environment & Forests. In case of deviations or alterations in the
project proposal from those submitted to this Ministry for clearance, a fresh reference shall
be made to the Ministry to assess the adequacy of conditions imposed and to add
additional environmental protection measures required, if any. -
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The project authorities must strictly comply with the rules and regulations under
Manufacture, Storage and Import of Hazardous Chemicals Rules, 2000 as amended
subsequently. Prior approvals from Chief Inspectorate of Factories, Chief Controller of
Explosives, Fire Safety Inspectorate etc. must be obtained, wherever applicable.

iv. The overall noise levels in and around the plant area shall be kept well within the standards

by providing noise control measures including acoustic hoods, silencers, enclosures etc. on
all sources of noise generation. The ambient noise levels shall conform to the standards
prescribed under EPA Rules, 1989 viz. 75 dBA (daytime) and 70 dBA (nighttime).

A separate Environmental Management Cell equipped with full fledged laboratory facilities
must be set up to carry out the environmental management and monitoring functions.

Adequate funds shall be earmarked towards capital cost and recurring cost/annum for
environment pollution control measures and shall be used to implement the conditions
stipulated by the Ministry of Environment and Forests as well as the State Government
alongwith the implementation schedule for all the conditions stipulated herein. The funds so
provided shall not be diverted for any other purposes.

The Regional Office of this Ministry/Central Pollution Control Board/State Pollution Control
Board will monitor the stipulated conditions. A six monthly compliance report and the
monitored data along with statistical interpretation shall be submitted to them regularly.

A copy of clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parishad / Municipal Corporation, Urban Local Body and the local NGO, if any, from whom
suggestions / representations, if any, were received while processing the proposal. The
clearance letter shall also be put on the web site of the company by the proponent.

The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, including results of monitored data on their website and shall update
the same periodically. It shall simultaneously be sent to the Regional Office of the MOEF,
the respective Zonal Office of CPCB and the SPCB. The criteria pollutant levels namely;
PM, PM; s, SO,, NOx, HC (Methane & Non-methane), VOCs (ambient levels as well as
stack emissions) or critical sectoral parameters, indicated for the projects shall be
monitored and displayed at a convenient location near the main gate of the company in the
public domain.

The project proponent shall also submit six monthly reports on the status of the compliance
of the stipulated environmental conditions including results of monitored data (both in hard
copies as well as by e-mail) to the Regional Office of MOEF, the respective Zonal Office of
CPCB and the SPCB. The Regional Office of this Ministry / CPCB / SPCB shall monitor the
stipulated conditions.

The environmental statement for each financial year ending 31 March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Pollution
Control Board as prescribed under the Environment (Protection) Rules, 1986, as amended
subsequently, shall also be put on the website of the company alongwith the status of
compliance of environmental conditions and shall also be sent to the respectlve Regional
Offices of the MOEF by e-mail.

.,Lll.
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xii. The Project Proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are available
with the SPCB and may also be seen at Website of the Ministry of Environment and
Forests at http:/envfor.nic.in. This shall be advertised within seven days from the date of
issue of the clearance letter, at least in two local newspapers that are widely circulated in
the region of which one shall be in the vernacular language of the locality concerned and a
copy of the same shall be forwarded to the Regional office.

xiii. Project authorities shall inform the Regional Office as well as the Ministry, the date of
financial closure and final approval of the project by the concerned authorities and the date
of commencing the land development work.

80 The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not satisfactory.

9.0  The Ministry reserves the right to stipulate additional conditions if found necessary. The
Company in a time bound manner shall implement these conditions.

10.0 The above conditions will be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, Air (Prevention & Control of Water Pollution) Act,
1981, the Environment (Protection) Act, 1986, Hazardous Waste (Management, Handling and
Trans-boundary Movement) Rules, 2008 and the Public Liability Insurance Act, 1991 along with
their amendments and rules.

11,0 Environment Clearance is issued to M/s BPCL-Kochi Refinery for Propylene Derivatives
Petrochemical Project (PDPP) at Village Puthencruz/Thiruvankulam, Tehsil Kunnathanadu, District
Ernakulam, Kerala.

/,_,\

(Lalit Bokolia)
Additional Director)
Copy to :-

1. Principal Secretary, Department of Environment & Forest, Govt of Kerala, Secretariat
Annex Building, Room - 604, C Block, 6th Floor, Government Secretariat,
Thiruvanathapuram.

2. Chairman, Kerala State Pollution Control Board, Pattom P.O., Thiruvananthapuram

3. Chairman, Central Pollution Control Board, Parivesh Bhavan, CBD-cum-Office Complex,
East Arjun Nagar, Delhi - 110032.

4 The Chief Conservator of Forests, Regional Office (Southern Zone, Bangalore) Kendriya
Sadan, 4th Floor, E&F Wing, Il Block Koramangala, Banglore-560034.

5. Monitoring Cell, Ministry of Environment, Forests and Climate Change, Indira Paryavaran
Bhawan, Jor Bagh, New Delhi-110003.

6. Guard File/Record File. :

(Lalit Bokolia)
Additional Director
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KR.PET.5.EC 31* May 2021

Ministry of Environment, Forests and Climate Change
Regional Office (Southern Zone)

Kendriya Sadan, 4" Floor, E&F Wings, 17" main road
Koramangala -l Block, Bangalore — 560 034.

Kind Attn: Shri. E Thirunavukkarasu — Scientist D

Sub: HYCR of stipulated Environmental Conditions for the period October 2020 to March
2021.

Ref: MoOEF&CC letter no. J-11011/26/2013-IA NIl (1) dated 12 May, 2015 granting
Environmental Clearance for Propylene Derivatives Petrochemical Project (PDPP) by
Bharat Petroleum Corporation Limited, Kochi Refinery, Ambalamugal, Ernakulam District
Kerala:

’

Respected Sir,

With reference to the above referred EC letter, please find enclosed the Half Yearly Compliance
Report (HYCR) for the period 1% October 2020 to 31% March 2021 on various conditions laid down
by MoEF&CC along with applicable annexures/updates.

Encl:  Half yearly compliance report for the period October 2020 to March 2021
Thanking you,

Very truly yours
For BPCL Kochi Refinery

e

SREERAM AN
Chief General Manager (Project Technical & Petchem)

Copy to:

1. The Member Secretary (Industry —I1)

OP A7 H: 2, S - 682 302, UG [N, HTE, SN 0484 - 2722061 - 69 FAT: 0484 - 2720961 / 2721094
il e WY WA, 4 & 6, AN 11, dord 2E, . 41, 4. 688 Ha - 400 001

PostBag No.: 2, Ambalamugal - 682 302, Ernakulam Dist., Kerala,Phone: 0484 - 2722061-69 Fax: 2?2_0961 12721094
Registered Office: Bharat Bhavan, 4 & 6, Currimbhoy Road, Ballard Estate, P.B. No. 688, Mumbai - 400 001
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Ministry of Environment, Forests and Climate Change (MoEF&CC)
Indira Gandhi Paryavaran Bhavan, Jorbagh Road,New Delhi, 110003

2. The Member Secretary
Central Pollution Control Board

Parivesh Bhawan, CBD-cum-Office Complex
East Arjun Nagar
Delhi - 110 032.

3. The Member Secretary
Kerala Pollution Control Board
Plamoodu Junction
Pattom (PO),
Thiruvananthapuram — 695 004

4, The Environmental Engineer,
Kerala State Pollution Control Board
District Office -2, Perumbavoor, Ernakulam.

Note : As per directive from Ministry of Environment Forest & Climate Change (MOEF&CC) siting

notification published in Extraordinary Gazette No: 5845 dated 28" November 2018, regarding

amendment to the EIA notification of 2006, hard copies of attached HYCR is not being submitted
and only soft copies are being submitted via email.
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Environmental Clearance (EC) compliance report for the period 1*' October 2020 to 31 March 2021

Propylene Derivatives Petrochemical Project (PDPP) of BPCL-Kochi Refinery, EC clearance - 1-11011/26/2013-I1A 11 (1) dated 12" May 2015

S.No.as per Env.Ltr.No.

J-11011/26/2013-1A-11 1),
Dtd.: 12/05/2015

COMMENTS

Compliance Status

SPECIFIC CONDITIONS

M/s BPCL shall comply with new
standards/norms for Oil Refinery Industry and
petrochemical industry notified under the
Environment (Protection) Rules, 1986.

The project / facility is complying with applicable standards and
norms for Oil Refinery Industry and petrochemical industry notified
under the Environment (Protection) Rules, 1986.

The facility is currently understartup phase, two process units have
started operation, continuous run and stabilization is yet to achieve,
and third process unit startup is planned during June 2021.

Stabilization& continuous operation of the complex is targeted to be
achieved in a phased manner during the period June - Aug 2021.

Continuous on-line stack monitoring for SO,
NOx and CO of all the stacks shall be carried
out. Low NO,burners shall be installed.

There are no fired heaters or fired boilers in the project facility,
Waste Incinerators installed in the complex are having low
NOy burners.

Stack analyzers are commissioned, calibrated and ensured to be in
working condition, Continuous on-line stack monitoring is ensured.

iii

The emission standards prescribed by the
MoEF under Environment (Protection) Act for
petrochemical industry shall be strictly

followed. At no time, the emission levels shall

There are no fired process heaters /fired boilers in the PDPP
Project. Two (2) Nos. of waste incinerators installed in the facility are
designed to consume clean fuels like vaporized LPG/LNG.

1
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Environmental Clearance (EC) compliance report for the period 1% October 2020 to 31° March 2021

Propylene Derivatives Petrochemical Project (PDPP) of BPCL-Kochi Refinery, EC clearance - J-1 1011/26/2013-1A 11 (1) dated 12t May 2015

go beyond the prescribed standards. In the
event of failure of any pollution control system
adopted by the unit, the respective unit shall
not be restarted until the control measures are
rectified to achieve the desired efficiency.
Stack emissions shall be monitored regularly.

The incinerators are operatingcomplying with the prescribed
emission standards. Stack emissions are also monitored regularly.

Leak Detection and Repair program shall be
prepared and implemented to control HC/VOC
emissions. Focus shall be given to prevent
fugitive emissions for which preventive
maintenance of pumps, valves pipelines are
required. Proper maintenance of mechanical
seals of pumps and valves shall be given. A
preventive maintenance schedule for each unit
shall be prepared and adhered to. Fugitive
emissions of HC from product storage tank
yards etc. must be regularly monitored.
Sensors for detecting HC leakage shall be
provided at strategic locations.

Detailed leak detection and repair program for monitoring and repair
of VOC leak points, leak detection and repair survey are already
identified; the frequency of monitoring of leaks and schedule of
repairs of leak will be as per CPCB guidelines for LDAR
program/OISD 224 guidelines.

Plant-wise PM check schedule for the periodic health check-up of
the Rotary Equipment is prepared.

All storage tank breathing vents are routed to incinerator as per
design. Gas detectors are already provided at strategic locations.

In order to reduce fugitive emissions of volatile organic compounds
from the complex.

1.Sealless canned pumps are installed in organic liquid services

2. Special gland packing material provided in valves to reduce
fugitive VOC emissions from glands.

Hydrocarbon, toxic gases and VOC detectors are installed in the
complex. Total number of 351 gas detectors and 8 VOC detectors
are available in the complex.

Total SO, emissions after implementation of
PDPP including IREP SHALL NOT EXCEED

The fuel for firing in Incinerators is vaporized LPG/LNG having very
low sulfur content.

2
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1561.4 Kg/hr.

The SO2 emissions after implementation of PDPP including IREP is

not exceeding 1561.4 kg/hr.

vi

Continuous monitoring system for VOCs at all
important places/areas shall be ensured.
When monitoring results indicate above the
permissible limits, effective measures shall be
taken immediately.

Photo ionization detectors (fixed VOC meters) installed at eight (8)
important locations in and around the PDPP units/other facilities for
continuous monitoring of VOCs. These detector readings are being
monitored and generation of alarm is configured in case of detection
at ppm level.

vii

Ambient air quality monitoring stations
(PM10,PM;5 SO, NO, H,S, mercaptan, non-
methane-HC and Benzene) shall be set up in
the complex in consultation with Kerala State
Pollution Control Board, based on occurrence
of maximum ground level concentration and
down-wind direction of wind. The monitoring
network must be decided based on modeling
exercise to represent short term GLCs.

One AAQMS STATION for continuous monitoring of SO2, NO-NO2,
zox.zxw_oo_ONOzmio_Imm__smmo.p_uﬂpz_m._.xkoo__ug 10
(SPM), PM 2.5 (RSPM) and meteorological data etc.is already
installed and powered ON at the location approved by Kerala State
Pollution Control Board.

Continuous monitoring is ensured. Air quality is ensured to be
complying with NAAQES standards.

The same is being connected to display board which is positioned
facing PWD (public) road for visibility.

viii

Ambient air quality data shall be collected as
per NAAQES standards notified by the Ministry
on 16™ November, 2009 and trend analysis
w.rt. past monitoring results shall also be
carried out. Adequate measures based on the
trend analysis shall be taken to improve the
ambient air quality in the project area.

Ambient air quality data monitoring has started from new AAQMS
installed in the complex along with existing AAQMS stations
available around the refinery. Air quality is ensured to be complying
with NAAQES standards.
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The gaseous emission from DG set shall be
dispersed through adequate stack height as
per CPCB standards. Acoustic enclosure shall
be provided to the DG sets to mitigate the
noise pollution.

Besides, acoustic enclosure/silencer shall be
installed wherever noise levels exceed the
limit.

Complied.

Gaseous emissions from DG sets are designed to be dispersed
through stack heights as per CPCB standards.

Acoustic enclosure is installed for DG set.

Total fresh water requirement from Kochi
Refinery for PDPP shall not exceed 493 m%hr
and prior permission shall be obtained from
the concerned agency. No ground water shall
be used.

The total fresh water requirement will be less than 493 m*/hr which
is within the total sanctioned quantity of 3083.3 m%hr for integrated
refinery complex by Govt. of Kerala.

The actual consumption for the complex is within the limit, complete
compliance data will be available after stabilization of the facility,
when units operate at design capacity.

Xi

Industrial effluent shall be treated in the
effluent treatment plant. Treated effluent shall
be recycled/reused in the existing cooling
tower. As proposed, high COD effluent shall
be incinerated. = Water quality of treated
effluent shall be monitored regularly. Online
water monitoring system shall be installed for
important parameters.

Industrial effluents are incinerated or treated in ETP before final
disposal through existing outlets. Also online water monitoring facility
available at existing refinery effluent outlet.

Xii

Qil catchers/oil traps shall be provided at all
possible locations in rain/storm water drainage

QOil catchers/oil traps provided at necessary locations. Also rain
/storm water outlet from each area is routed to retention pond, where

4
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system inside the factory premises.

quality of water is analyzed and ensured before routing to outlet.

|

xiii

Incinerator designed shall be as per CPCB
guidelines.

Two numbers of incinerators installed within the PDPP complex
ensure final effluent /emission quality as per CPCB guidelines.

Xiv

The Company should strictly comply with the
rules and guidelines under Manufacture,
Storage and Import of Hazardous Chemicals
Rules, 1989 as amended in October, 1994 and
January, 2000. Hazardous waste should be
disposed of as per Hazardous Waste
(Management, Handling and Trans-boundary
Movement) Rules, 2008 and amended time to
time.

Disposal of Hazardous waste ensured complying to hazardous
waste rules 2008.

Xv

Proper oil spillage prevention management
plan shall be prepared to avoid
spillage/leakage of oil/petroleum products and
ensure regular monitoring.

Oil spillage prevention is taken care at the design stage itself.
adequate facilities are maintained to prevent and contain oil spillage
/ storm water contamination for PDPP complex

Xvi

The company shall strictly follow all the
recommendation mentioned in the Charter on
Corporate Responsibility for Environmental
Protection (CREP).

Complied to the points mentioned in CREP that is applicable for
PDPP project

xvii

To prevent fire and explosion of oil and gas
facility, potential ignition sources shall be kept
to a minimum and adequate separation

PDPP facility is designed as per OISD &PESO guidelines and the
facilities satisfy separation distances as specified by OISD standards
118 /other applicable and relevant conditions of Petroleum rules.

5
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distance between potential ignition sources
and flammable materials shall be in place.

PESO approval for commissioning of process units and related
facilities are obtained, PESO storage license for all applicable
products and intermediates obtained based on completion and site
inspection by PESO/OISD officials.

xviii

All the recommendations mentioned in the
rapid risk assessment report, disaster
management plan and safety guidelines shall
be implemented. Accordingly, provision of
budget to be kept.

All recommendations mentioned in rapid risk assessment report
implemented. Quantitative risk assessment also conducted and all
recommendations implemented at applicable stages of project.

Emergency Response and Disaster Management Plan prepared
including scenarios identified during risk assessment report.

Xix

All the issues raised and commitment made
during the public hearing/consultation meeting
held on 23" December 2014 shall be
satisfactorily implemented. Accordingly,
provision of budget to be kept.

BPCL-KR has complied with commitment made during the public
hearing/consultation meeting held on 23" December 2014.

Status/closing comments on Public Hearing commitments was
already submitted to MoEF&CC, RO along with previous HYCR (for
the period April 2020- September 2020).

XX

At least 2% of the total cost of the project
should be earmarked towards the Enterprise
Social Commitment (ESC) based on local
needs and action plan with financial and
physical breakup / details should be prepared
and submitted to the Ministry's Regional Office
at Bangalore. Implementation of such program
should be ensured accordingly in a time bound
manner.

Action plan prepared and already submitted along with the previous
compliance report (for the period April 2020- September 2020).
Being implemented in consultation with local authorities/ Gowt.
departments/ administration based on requirements.

Status of ESC spending is attached as Annexure 1.
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XXi

Green belt shall be developed at least in 40
acres of land in and around the plant premises
to mitigate the effects of fugitive emissions all
around the plant as per the CPCB guidelines
in consultation with DFO. Thick greenbelt with
suitable plant species shall be developed
around unit. Selection of plant species shall
be as per the CPCB guidelines.

Green belt development completed for the project.
Details are attached as Annexure 2.

xxii

Provision shall be made for the housing of
construction labor within the site with all
necessary infrastructure and facilities such as
fuel for cooking, mobile toilets, safe drinking
water, medical health care, créche etc. The
housing may be in the form of temporary
structures to be removed after the completion
of the project.

Al necessary infrastructures, labor camps, medical facilities
arranged during construction, precommissioning activities.

GENERAL CONDITIONS

The project authorities must strictly adhere to the
stipulations made by the State Pollution Control
Board (SPCB), State Government and any other
statutory authority.

BPCL-KR is adhering to the stipulations made by KSPCB, State
Govt. and other statutory bodies.

Consent to Operate obtained from KERALA -SPCB Consent No:
PCB/HO/EKM-2/IC0O/09/2019 - Dated 20-08-2019

No further expansion or modification in the project | Complied.

shall be carried out without prior approval of the
Ministry of Environment &Forests. In case of

7
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deviations or alterations in the project proposal
from those submitted to this Ministry for
clearance, a fresh reference shall be made to the
Ministry to assess the adequacy of conditions
imposed and to add additional environmental
protection measures required, if any.

The project authorities must strictly comply with
the rules and regulations under manufacture,
Storage and import of Hazardous Chemical
Rules, 2000 as amended subsequently. Prior
approvals from Chief Inspectorate of Factories,
Chief Controller of Explosives, Fire Safety
Inspectorate etc. must be obtained, wherever
applicable.

For PDPP project, BPCL-KR has obtained all necessary
approvals from Kerala Factories& Boilers, Chief Controller of
Explosives, Fire Safety Inspectorate etc. wherever required.
BPCL-KR will comply with the rules and regulations under
manufacture, Storage and import of Hazardous Chemical Rules,
2000.

PESO prior approval was obtained for overall plot plan, overall
area classification, fire water layout, equipment layout of
individual facilities inside the complex vide. Letter P 5(2)496
/Refinery - dated 07-12-2016

Process units commissioning approval obtained from PESO vide
following letters, P 5(2)496 /Refinery Il dated 04-08-2020, P
5(2)496 /Refinery Il dated 16-12-2020, and P 5(2) 496 /Refinery
Il dated 28-01-2020

PESO License for storage was obtained as applicable under
Storage License numbers P/HQ/KL/15/1336 (P485172) &
P/HQ/KL/15/1337 (P485168).

Kerala Factories and Boilers had accorded permit to construct
the facility vide. Permit number 109/2019Doc
No.T3/10811/2019/F&BI/R Dis, Dated 08-05-2019
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After completion, Factory license was amended by Kerala
Factories and Boilers including PDPP project facilities.
Amendment of factory license including PDPP project, Permit
No.109/2019; Amendment letter dated 16-Sept-2020.

NOC was obtained from Kerala Fire and Rescue department for
the facility.D1-7904/2016 - Dtd.14.12.2018 from Regional fire
office Ernakulam, Kerala.

The overall noise levels in and around the plant
area shall be kept well within the standards by
providing noise control measures including
acoustic hoods, silencers, enclosures etc. on all
sources of noise generation. The ambient noise
levels shall conform to the standards prescribed
under EPA Rules, 1989 viz. 75 dBA (day time)
and 70 dBA (night time).

The overall noise level are limited at the fence as prescribed
under EPA rules/ SPCB advisory.

Noise control measures including acoustic hoods and silencers,
enclosures on all sources of noise generation are installed as per
design of the facility.

Regular monitoring of Noise levels at boundary areas conducted
by dedicated team to ensure the same.

A separate Environmental Management Cell
equipped with full-fledged laboratory facilities
must be set up to carry out the environmental
management and monitoring functions.

BPCL-KR is having a separate Environment Management
section to carry out environmental management and monitoring
functions. We have well equipped Centralized Quality Control
Laboratory for PDPP project related monitoring activities.

Vi

Adequate funds shall be earmarked towards
capital cost and recurring cost/annum for
environment pollution control measures and shall

BPCL-KR has earmarked adequate funds for environment
pollution control measures. The funds are utilized / planned for
installing, operating and maintaining

9
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be used to implement the conditions stipulated by
the Ministry of Environment and Forests as well
as the State Government along with the
implementation schedule for all the conditions
stipulated herein. The funds so provided shall not
be diverted for any other purposes.

1. Conventional and Submerged type, liquid and gaseous waste
incinerators online to meet final effluent quality.

2. AAQMS station and monitoring facilities online
3. VOC meters for continuous monitoring of
4. LDAR program for operation phase of the complex.

Greenbelt development and maintenance activities are also
ensured.

vii

The Regional Office of this Ministry/Central
Pollution Control Board/State Pollution Control
Board will monitor the stipulated conditions. A six
monthly compliance report and the monitored
data along with statistical interpretation shall be
submitted to them regularly.

Six monthly compliance reports being submitted by BPCL-KR at
stipulated interval.

viii

A copy of clearance letter shall be sent by the
proponent to concemed Panchayat, Zila
Parishad/Municipal Corporation, Urban Local
Body and the local NGO, if any, from whom
suggestions/representations, if any, were received
while processing the proposal. The clearance
letter shall also be put on the web site of the
Company by the proponent.

BPCL-KR has complied with this condition. Copies of clearance
letter was sent to all local bodies.

10




135

Environmental Clearance (EC) compliance report for the period 1% October 2020 to 31 March 2021

Propylene Derivatives Petrochemical Project (PDPP) of BPCL-Kochi Refinery, EC clearance - J-1 1011/26/2013-1A 11 (1) dated 12" May 2015

The project proponent shall upload the status of
compliance of the stipulated environment
clearance conditions, including results of
monitored data on their website and shall update
the same periodically. It shall simultaneously be
sent to the Regional Office of the MOEF, the
respective Zonal Office of CPCB and the SPCB.
The criteria pollutant levels namely; PM10,
PM2.5, S02, NOx, HC (Methane of Non-
methane), VOCs (ambient levels as well as stack
emissions) or critical sectoral parameters,
indicated for the projects shall be monitored and
displayed at a convenient location near the main
gate of the company in the public domain.

Six monthly compliance reports being submitted without fail by
BPCL-KR after receipt of the Environmental Clearance for the
PDPP project. The same being sent to the Regional Office of
MoEFCC and also uploaded in the BPCL website.

The criteria pollutant levels namely; PM10, PM2.5, SO2, NOx,
HC, VOCs being monitored utilizing a combination of
- 350 Nos. of HC/Hydrogen /other detectors installed and
continuously monitored in the complex.
- 8 Nos. of Photo ionization detectors installed for
continuous VOC detection
- AAQMS station at location approved by KSPCB.
Display of ambient air quality at a convenient location
near the main gate of the company in the public domain is
being arranged before continuous run of facility is
established.

The project proponent shall also submit six
monthly reports on the status of the compliance of
the stipulated environmental conditions including
results of monitored data (both in hard copies as
well as by e-mail) to the Regional Office of MOEF,
the respective Zonal Office of CPCB and the
SPCB. The Regional Office of this
Ministry/CPCB/SPCB shall monitor the stipulated
conditions.

Six monthly compliance reports were submitted by BPCL-KR
after receipt of the Environmental Clearance for the PDPP
project. The same was sent to the Regional Office of MoEF&CC
and uploaded in the BPCL website.

Xi

The environmental statement for each financial
year ending 31* March in Form-V as is mandated

BPCL-KR will comply. Environment statement will be submitted

11
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to be submitted by the Project proponent to the
concerned State Pollution Control Board as
prescribed under the Environment (Protection)
Rules, 1986, as amended subsequently, shall
also be put on the website of the company along
with the status of compliance of environmental
conditions and shall also be sent to the respective
Regional Offices of the MOEF by e-mail.

once, facility operation is stabilized to generate continuous
operating data.

xii

The project proponent shall inform the public that
the project has been accorded environmental
clearance by the Ministry and copies of the
clearance letter are available with the SPCB and
may also be seen at website of the Ministry of
Environment and Forests at http:/envfor.nic.in.
This shall be advertised within seven days from
the date of issue of the clearance letter, at least in
two local newspapers that are widely circulated in
the region of which one shall be in the vernacular
language of the locality concerned and the copy
of the same shall be forwarded to the Regional
Office.

BPCL-KR has complied with this condition.

Xiii

Project authorities shall inform the Regional Office
as well as the Ministry, the date of financial
closure and final approval of the project by the
concerned authorites and the date of
commencing the land development work.

Investment clearance from Board obtained on 03.12.2014 and
land development started subsequently.
Currently the project is startup phase.

12
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C)- Sche leted I progres,

Proj PDPP) - BPCL Kochi

Status as on April 2021

r n rivatives Petrochemi fin

Schemes Amount Remarks

Area of

spending

(Rs. Crore)

Construction of road to residential area near 25.15 Completed
PDPP and rerouting the canal
Rejuvenation of Ponds and canals near 0.73 Continues
refinery/PDPP site
Rural road development (near refinery/PDPP 2.36 Continues
site)
Support for indoor stadium for local public at 0.39 Continues
Kunnathunadu Grama panchayat
Infrastructure Support for the construction of crematorium in 0.50 Continues
Development | poothrikka Grama Panchayat
Setting up of Cyber Dome for social media and 1.00 Completed
internet monitoring at Kochi by Kerala Police
Support for construction of new building for 0.23 In progress
Library in Thiruvaniyoor Grama Panchayat
Rehabilitation of residents (Urban Poor) at 0.57 Continues
Vennalappara
COVID related sanitization works in the area 0.17 Completed
Health, and related jobs
Nutrition & Provision of food and provisions for nearby 0.20 Completed
Hygiene areas and colonies during lock down period
Medical camp at various locations 0.08 Completed
Construction of toilets in schools in 0.60 Completed
Thiruvaniyoor Grama Panchayat
Swachh Vidyalaya in Vadavucode Puthencruz Completed
0.56
Grama Panchayat
Swachh Vidyalaya in Tripunithura Municipality 0.27 Continues
Construction of new school building for 0.39 Continues.
Education Irumpanam Lower Primary Schools -
Tripunithura Municipality
Vidyadhanamproj - one time scholarship scheme 0.50 Completed
for children of Kochi city
Infrastructure development at Govt Schools 0.28 Completed
Safety Training vehicle for Factories & Boilers 0.68 Continues.
Skill (to create safety awareness among children and
development | industrial workers)
| Total 34.66
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ANNEXURE -2

Green Belt Development compliance status

As per the EC conditions, Green belt to be developed at least in 40 Acres of land in and around the
plant premises. The latest compliance status of Green belt development — PDPP Project is provided
below.

Green Belt details Status ( April 2021)

Green belt area requirement | Specific condition xxi of EC clearance letter- 40 Acres

Green belt compliance status | 40 Acres greenbelt development was completed on 31.03.2021.

Details of plantations Total saplings : 25768 Nos. of saplings
Details of plant species Identified in consultation with Dr, Induchoodan, Retd. Deputy
Conservator of Forests at Kerala forest Department
SL. No Year (FY) No. of trees survived Area of green belt developed

1 2017-2018 510 0.91 ACRES
2 2018-2019 2519 1.84 ACRES
3 2019-2020 697 1.33 ACRES
4 2020-2021 22042 36.02 ACRES

TOTAL 25768 40.1 ACRES

Note:

* Miyawaki forests being developed in selected locations of PDPP greenbelt in a total of 65
Cents of land for the faster and denser development of green belt.

* Areas marked in green shades — plantation is completed by 31st March 2021.(40 Acres)

Page 1of 6
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GREEN BELT DEVELOPMENT AREA MARKED IN LAYOUT — APRIL 2021
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PHOTOPGRAPHS OF GREENBELT DEVELOPMENT (MARCH -2021)
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BPCL KR PHOTO NO: 1
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BPCL KR PHOTO NO: 2
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1, ANNEXURE 19

' EE®GIE 2ECGEOE®U
GOVERNMENT OF INDIA

{ES]ABESE+E2E E iEIEE E'E2jOES]OEO 2EO®UIEE 2EAME 6XE ({ES2EEE)

PETROLEUM AND EXPLOSIVES SAFETY ORGANIZATION (PESO)

EOF2EEC+E2E ={E-"EQJ2E E'E2j0F4]6EO ExEREAEED
OFFICE OF THE DEPUTY CHIEF CONTROLLER OF EXPLOSIVES
E40IxpU2E | E'ExE, EOEEOXEERS, B®UXEEEQOE"E, EOEAISSE, (E40®UE) - 682037
Kendriya Bhavan,Kakkanad,Ernakulam, Kochi,(KERALA) - 682037
Fax: (0484)2427276, Ph: 2427286, 2427296

No. P/ General/2021/8 Dated: 06/08/2021

To
The Environmental Engineer.
KSPCB, Ernakulam

Sub: - Technical Committee report on the ground realities of allegations against BPCL-Kochi
Refinery, Ambalmugal, Kochi-Regarding
Ref: - Letter No.PCB/EKM/DOII/I0A-217/07,Dated 03/08/2021.

Sir,

The Final Copy of the report as forwarded by you with your letter under reference is signed and
forwarded herewith the following dissent note. The same may please be kept attached to the final report.

PESO is not consensual with the recommendations given in item 3 of Chapter 5 of the report regarding
the requirement of buffer zone of 250-300m around the refinery as per the recommendations clause
10.20(ii) of the M B Lal committee’s report, since the same is not incorporated in the Petroleum Rules as
yet. The committee can report on the existing statutes and not on the basis of some other committee’s
recommendations. Moreover, all the licences/ approvals granted by PESO to the BPCL-Kochi refinery
under the Petroleum Rules are only after receipt of the No Objection Certificate (NOC) from the District
Magistrate (DM). The NOC issued by the DM is after due consideration of all safety aspects of the
vulnerable sections of society as stated in Clause 10.20(i) of the M B Lal committee,s report. Hence
recommendations for implementation of 250-300 meter green belt may be deleted in the report if it is
not statute under the acts and rules administered by other organizations.

Yours Faithfully,

(Dr P K Rana)
Controller of Explosives
For Dy. Chief Controller of Explosives, Ernakulam

Copy for information to:
The Chairman, State Polution Control Board
Trivandrum, Kerala
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